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Prief Order, Menticning Referenco
if necessary

How complied
. with anddate
of compliance

22/8/89

23/8/89
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respondents.

o

Hon' Mr; D.K, Aqrawal _JeMs

Heard bhri L P. Shukla, counsel for the applica

vLet the notice of this applicatlonanzw%ﬂk
on interim prayer given
LserJ\)\,

& on respondents today and put up this
case on_23/8/89 for orders

(sns)

Hon' Mrg,D.K. éggawal; J oM.

’Presents Shri L.P., Shukla, counsel for’the
applicant.

Shri Anil Srivastava counsel for the
reppondents.
A short reply has been filed on behalf of the

~ Heard. Perused the’ documents.ﬁ

It is not'possible to,ordeﬁ that,a supplementargy

test be held at this stage as prayed for.
However, another case vide OA. No, 204/89(L)

 is alreaay fixed, for 5.9,.89, the facts of both "'

the cases are almost similar. Therefore, put ug'
this case on_§‘9,§2_for;b§_;;ng on the prayer
for interim relief. Meanwhile, the respondentsv
sHall not declare the result. They may howevex
proceed with the process of selection or

nt.

prepareﬂﬁhe'list etc. - i_ | hied o Ouyﬁﬂe4
® My o
T | 'ﬁf

(sns) w




- 30/10/89

6/11/89

L3

O.A. NC 213/89(L) _

Hon' Mr. D.K, Agrawal, J.M.

Shri L.P.'Shuklé’céunsel féf the égpiiéénﬁhéﬂd“

. Shri Anil Srivastava counsel for the respondents
are present. Counsel for the respondents requests
that the case be 'listed on 6-11-89, .€ounsel for =
~the applicant has' no objection. The cause list is
very ‘heavy on that date. Therefore, list this case
at the bottam of the hearing cases on 6-11-89.

Let the rejoinder affidavit be filed before that date.

J.M.
_ (sns).

Hon'-Mr. D.K. Agr"awal, J;Mo .
Hon' Mr. K. Obayya, A.M.

+

‘Shri L.P. Shukla counsel for the-spplicant and
Shri AV Srivastavac:Ounsel fgr the respondgnts‘g
are present. Couasel for the spplicant- desires

. 2 weeks time tO file rejoinder. Al;gweﬂ. List th;s~

case on 19-12-89 for hearing. ‘ }_ -

e

A.M. ' .o ' J.M;

_(sns) .. :
: IR . dK

Nz) md’"“ ‘(",1/’
/MAT:J“' trv

N chwcpx/ Hf-_J \

MVVV‘M ‘)‘W L‘Q&’

n/OM ’3 [k N‘\’ﬂm V(»’
h«W\ L‘( 01"“71@ vy

I

/r}’v\ 6// 4‘(w’ﬁd‘w W et Jme;«\;u(, .
- (M ML\“ j » A \/ S \ru—/\d"ww
‘i}\(— : ~ ' l ) /I/L .,gr(_(,...—,,'(:r \7(05 ¢ J,"M (MWTJJ.{:.

b
Ay

7z /\»wa e 117/’ _/‘50 ol
%0*7 {1‘/& ‘,51?./‘6)' veo i :

1
. - ' " '
- Y - ‘ I
- . - T ] -
D e s . A HE T
1.3 PRV : LTS
ity ! 14 E. e s T (" H
e e e e el PR G, e e b s e L e e e
. ; . H
d
.
N




Qoo 4, 2z v e @,&' Q.
b Pr—
AT N o

D\;’L& o %w\do; S{g@é’\k)

Adlzinm ‘6"7@??*

oo | | Do
/C? <D Qe— .
o e L L S 5 AN w{h bv
(7 f “14.“ :
6')%
No
G_; De % ool
‘o ”‘.”7 r
-
C,&"k//‘ ‘\"Qﬂ\a/lb Ooﬁavzvhv
VL Tl

.GZQ»N&]QQL.

W



a

CENTRAL AIMINISTRATIVE TRIBUNAL A

[

LUCKNOW BENCH

LU CKNUW

0.4, No, 213 of 1989

R.N, Singh and others &pplicants.

Union of India & othe

)
=
9]

Respondents,

Hon. Mr. Justice U.C, Srivastava, V.. '~
Hon. Mr. K. Obayva, &83m. Member,

(Hon. Mr, Justice U.C. Srivastava, V.C.).

Feeling agyrieved with the advextisementiwhich.has
by  which

been issued in pursuance of the amended rules,/the
applicanESStand“debaxred.from‘the post in question,
the applicant has approached the'Tribunal praying that
the advertisament dated 23.2,1989 for the post of
Chief'ReSEBICh Assistant/Chief Inspector(Met.f on the
bssis of prescribed gualification under the Rules No.
23/1987 dated 30.11.1987 by which a degree in M.S.c,
B,SCu(Hons.) or B.Sc. in Physics, Physical, Inorganic
Chemistry alongwith required experinence has been
excluded aﬁd.only é degree in B. Met has been

prescribed in controvention of 1977 Rules Urder No. 9

of 1977 and has alsu prayed to declare that the Science
degrge is a requigite qualification alongwith and

Engineering or Technological degree for eligibility
to the post of Chief Research assistant/Chief Inspector

(Met.) and to allow the epplicants to appeatiin the

P
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selection test for the 5 posts of Chief Research
Azsistant/Chief Inspector(Met.) on the basis of
their gualification and eXperience in accordance

with the 1977 Rules Order 9 of 1977.

2. There is no deniai ofthe fact that the applicants
were fully qualified to be selected for the post. .

but after amended rules, the applicants hav e been
debarréd,fxém participating in the same, The
respondenﬁs have taken the plea and have contended
that the respondénts were within the ruleg and
under thé rules certain qualification has been
been prescribed,changing the earlisr rules and the 
applicants were quslified.ithe lsarned counselfor
the applicant contended that éll the vacancies

in respett of the advertisement issued before the
amendment of rules is illegal and inoperative.

Earlier rules 'mve been amended. In the cgge of

K. Jabdeesan vs.Union of India & others{ AIR 1990

$.C. 1072) where the rules regarding the particular
post were amended and it was prescribed thet for

pronotion to the post of pDirector(M.E.) a degree in

Engineexing was & reduisite gualification, it cannot
, .

besaid that it would amount to amendment with

retrogpective effect as far as e delinguent employee
not passessing a degree in Engineering was elidble

for promotion under Origingl rules, was @ ncerned.

Precisely the same position arises here and it
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cannot be seid tobe invalid and inoperative. The

learned counsel forthe applicant contended that

, f the rules were bhefore and the vacancies occured
; o . uearldery . according to the rsspondents the

vacancies came into existence subsequently. If the
vacancies came subseguently, selection was tobe

made in accordance with those rules and if any
: . . have g , .
. vacancy is fouhd to/receéivedsarlier and the persons

who were eligible under the rules, will be
* : R ' appointed. In case the applicant is found eligible

the respondents‘Will make fresh selection of the
persons., But for the above observations,the
application is otherwisé dismissed. Noorder as.to
colks. _ , L Zi;L—////

‘ %u»‘“?f()%/ \‘ :
A 1. Vil

Shakeél/— Lucknow:Dated: 19,11.92.

!
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IN THE CENTRAL AIMINISTRATIVE TRIBUNAL
LUCKNOW BPJ\x CH, LUCKNOW
R.N. Singh & others seesssens - Applicants
Versus
Union of India & others oceseces Respondenté
~ FOI‘IH___-_I_
1 o | Appllcat.lon under Section 19 of

the Administrative Tribunals Act, 1985,

&
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IN THE CENTRAL ADMINISTRATIVE TRI BUNAL
LUCKNOW BENCH, LUCKNOW "

0.4, To. 2/5 of 1989()

RoN. Singh & others eseesesesee.  Applicants
Versus
Union of India & others e.eseese Respondent s
INDEX
Pages
1. Application . oo | es [~ 17

2. Advertisement dated 23.2.1989 for five
~ post to be filled by direct recruitment. s. /¢- 20

3. Extract of the amended Recruitment and = ,
Promotion Rules dated 30.11.1987. ee ) - 23

Le Extract of the1977 Rules for the post of
CR&/Chief Inspector (Met.) alongwith

Order No.9 of 19774 - : _»m20'97

5¢ Representatlon filed by the applicants
dated 19.8.1989. 2o 0-

6. Advertisement for the post of Chemical
and Metallurgical Assistant in the D:Lesel
. Locomotive Works, Varanasi. ’ o So- 31

7. Advertisement for thepost of Scientist F
in the Nagyal Chemical and Metallurgical -
Laborartory Bomba§s “32» 33

8. Advertisement for the post of Senior
Scientific Officer Grade I under the
National Science and Technology Entrepre=-
neurship Development Boarde oo Y -3

9¢ Order dated 310, 1987 relazxing the age

llmlte LX) Y} 3’7’_ 36;
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| "IN THE CENTRAL AIMINISTRATIVE TRIBUNAL
| LUCKNOW BENCH, LUCKNOW

! o Ouhs Now  2/)3  of, 1989’\&)
R.N., Singh & 11 others eececsaccans Applicants
Versus

Union of India & 3 others «ieeeeces. Reséondents

N P DETAILS OF APPLICATION | 4 o

I, Pérticulars of the gpplicants :-

‘(1) Name of applicants: 1+ RN, Singh, aged 40

% years, son of late Sri

} Nawab Singh, Senior
‘ {  Research hssistamt /Met.,
(ii) Name of father ~: §+  Metallurgical & Chemicdl
| ' . y  Directorate, RDSO,

) Lucknow, resident of

; A-29/L, RDSO Colony,

? | iii) Designation & office
4 ! ( ) sla ed @ Lucknow s

>, - in which employed 2
)
)

2. D. Bandyopadhyay, aged

flv? Office address ‘ L0 years%3 son of Sri
a

" » v %afiharh Ane:j%,vg iigr
o (v) Address for service Mot ailureical & Chemical
R - - - of notices t) Directorate, RDSO,

Lucknow, resident of
B-123/4, RDSO Colony,
Lucknow.

3« BsX. Bandyopadhyay,
aged 35 years, son of
Sri M.N. Banerjee,

Cy ‘ _ Senior Research Assis-
; QO | | tant /Met., Metallurgical
X%);E%fi’,,//” : & Cehmical Directorate,
. RDSO, Lucknow, resident
_ | of B/119/4, RDSO Colony,
ﬁ . , Lucknowe '

1 o ' Lo Smt. C. Baisya, aged 32

; : \ years, wife of Sri R.

; Baisya, Senior Research

| - Assistant /Met.,Metallur-

; ' gical & Chemical Direc-
torate,RDS0,Luck now,
resident of B-184/1,
RDSO Colony, Lucknowe
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B.K. Saxena, aged 30 years,
son of Sri H.N. Saxena,

Senior Research Assistant/Met.,
Metallurgical & Chemical
Directorate, RDSO, Lucknow,
resident of B-164/l4, RDSO

Colony, Lucknowe

6.

7o

8o

9~

q .36

[o +H

L 2

LS - =

Baij Nath, aged 32 years, son
of Sri Ram Bilas, Senior
Research Assistarnt /Met.,
Metallurgical & Chemical
Directorate, RDSO, Lucknow,
resident of B-81/L, RDSO Colony,
Luck nowe .

P.X. Verma, aged 32 years, son
of Sri L.Jd. Verma, Senior
Research Assistant/Mety,
Metsllurgical & Chemical Direc-
torate, BDSO, Lucknow, resident
of B-1§1+/2, RDSO Colony, Lucknow

R.S. Visnoi, aged 32 years,
son of Sri S.R. Visnoi, Senior
Research issistarnt/Met., -
Metallurgical & Chemical
Directorate, RDSO, Lucknow,
resident of B-145/1, RDSO
Colony, Lucknowe

torate, KPS0, Lucknow, resident
vIllage Sonai ka Purwa,
?20. Bokkas, district Lucknowe

Lav Kumar 3rivastava, aged 34
years, son of late Harihar
Srivastavg, Senior Research
ASSiStaI'lt?Mete, Metallurgical &
Chemical Directorate, RDSO,
Lucknow, resident of B-64/4
Manaknagar, RDSO, Lucknow.

Ganga Prasad, aged 29 years,
son of late Lokmani Pant,
Senior Research Assistant/Met.,
Metallurgical & Chemical Direc-
torate, RDSO, Lucknow, resident
of B-146/2 Manaknagar, Lucknowe

Manjit Singh, aged 35 years,
son of Sri Hardayal Singh,
Junior Research Assistant/Met.,
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_ 3-
Metallurgical & Chemical Directo=
rate, RDS0, Lucknow, resident of
C~6, Sindhu Nagar, Lucknow-5e
- II, Particulars of the respondents :

1. Union of India through the Secretary, Railway
Board, Rail Bhawan, New Delhi.

2e Director General, Research, Designs and
Standards Organisation, Manaknagar, Lucknowe

»
A'v
»

Director (Metallurgical & Chemical), Research,
Designs and Standardsg Organisation, Manaknagar,

Lucknowq |
he Jts Director (Metalluvgical}, Research, Designs A
and Standards-Organisation,.Manaknagar, Lucknows

Particulars of the order against which application
is made . o

The application is against the following

order i=

Advertisement dated 23.2.1989 for 5 posts of
. Chief Research Assistants (Met.)/Chief Inspector (Met.)
in Category II on the basis of QUalifications laid dowh
in the amended Recruitment and Promotion Rules dated
3001141987 and thus disqualifying the applicants from
appéaring in the selection test to be held on 21st and
~ 22nd August, 1989

Subject in bref :-

The.application is directed against the adver-
tisement dated 23.2.1989 for 5 posts of Chief Research‘
Assistants (Met.)/Chief Inspectors (Met.) on @he basis
of the Recrﬁitmeht and Promot ionRules for Group fC{

posts in RDSO dated 30411+1987 changing the qualifica-
: - s from appearing

tions and disqualifying the applicant
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) Iv.
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v,
VI.

.

in the selection test for the aforesaid posts as
direct recruits for which they were eligible on the

basis of the 1977 Rules for recruitment and promotion.

Jurisdiction of the Tribunal :

The applicants declare that the subject matter
of the order against which they want redressal is

within the jurisdiction of the Tribunal.

Limitation @

The applicants further.declare that the
application is within the limitation prescribed in

Section 21 of the Administrative Tribunals Act, 1985,

Facts of the case :

The facts of the case are given below :=

Te That the applicants are working on the posts
of Senior Research Assistamts (Metallurgy) and Junior
Research Assistants (Metallur y) under tae Eipy,
Chomixe
Director (Wetallurgxl Research, Designs and Standards
Organisation (RDSO for short) at Manaknagar, Lucknows
All the aopllcants have M.Sc. or B.Sc. degree in
Science with requisite percentage of marks in the
required subjects and the prescribed experience for
the posts of Chief Research Assistants (Met.)/Chief
Inspector (Met. ), on the basis of the Récruitment and
Promotion Rules for Group 'C' staff in RDSO as appli-
cable by office order No.9 of 1977. All the applicants

have research experience between 18 years to 4 years

minimim in RbSO;
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Annexure~1

Viﬁ‘RDSOe

‘ﬁp
e |
S J
2.  Thatusthe aforesaid posts are governed by the

Rules for E%cruitment and Promotion of Group 'C' staff
The posts in Group 10! in the two w1ngs '
Metallurglcal and Chemical umler the same Directorate

consist of Junior Research A331stants, Senior Research

Assistants énd Chief Research Assistant/Chief Inspector

(Chemlcal or (Metallurglcal) in terms of the Recruitment

and Pnomotlon Rules. The app01ntment of Junior Research

Assistant is made by direct recruitmert and thereafte®
by depaftméntal promotion on the basis ofvseniority |
and suitability to the next higher post of Senior
Research Aésistant and thereafter by promotion and
direct recruitment on 50:50 basis to the next higher,

post of Chief Research Assistant/Chief Inspector (Met.).

3 That applicant Nos. 1 to 10 are working on
the posts of Senior Research Assistants in the Metallur-

glcal wing of the RDSO under respondent Nose. 3 amd 4

(7%]
and appllcant No.4éfls worﬁlng as Junior A551stant (Met.)

urd er reSpondent Nose 3 ard ke They are all eligible

to appear for selection as direct recruits for the
. b

posts in questione.

ke  That by adverfisement dated 23.2.1989 five

posts of Chief Research Assistantg/Chief Inspector
(Metallurgical) are to be filled. by direct recruitment
on the basis of written test on 21.8.1989 ard interview
on 22.8.1989. A photostat copy of the advertisement
dated 23.2.1989 for five posts to be filled by direct
recruitment is filed as'Annexure No.1 to this appli-

catione

/

5. That in terms of the aforesaid advertisemént,
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following qualifications for eligibility to the five

posts of Chief Research Assistants/Chief Inspectors

“(Met.) indicatéd in Category-II have been laid down on

the bé&ig of the amended Recruitment and Promotion
Rules for Group 'C' posts by office order No».23/1987
dated 30.11.1987 :- |

Degree or its equivalent in Metallurgical
\Engg. of a recognised institution with a
minimum of two years' experience in an
Industrial or Researéh and De&elopmental
Organisation, in manufacturing practices,
industrial applications, materials épeci;
fications, properties of materials and

their evaluatione.

6o That the gforesaid qualifications advertised

for 5 posts of Chief Research Assistants/Ghief'Inspector
(Met.) to be filled by direct recruitment ié‘in terms

of thé amended Recruitment and Promotion Rules for

Group 'C' posts in RDSO vide office order No.23/1987
dated 30.11.1987. This amemded qualification eliminates
the Qualification of -

N

Degree of M.Sc. in Physicé/Ihofganic
Chemistry/PhYSical Chenﬁstry followed by
2 years experience including period of
training, if any, in an approved esta-

blishment qf Metallurgy or allied fields;
OR

First class B.Sc. (Hons.) in Chemistry
or Physics, with 3 years experience

including period of training, if any,
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~Annexure-2

N

1

o

Annexure -3

o

"

in an approved establishment in the

field of Metallurgy or allied fields;

CR

B.Sc. with Physics and Chemistry as
comgflsory SubJeCES and not less than
with ES per cent 1n aggregate followed
by 4 years experience including period
of training, if any, in an approved
éstablishment in the’field of Mettalurgy

or allied fieldso

‘Thus in terms of the aforesaid advertisement issued

under the amended rule the applicants are barred from

appearing in the selection-test for the flve posts of

‘Chief Research Assistants/Chief Inspectors (Met.) as.

direct recruitss ‘A copy of the extract of the amended
Recruit ment and Promotion Rules dated 30911.1987 per-
tainjng to the post of Chief Research Assistant/Chief
Inspector (Met.) is filed as Annexure No.2 to this

applications

7. That before the aforesaid amended Rules dated

3041141987 the Recrultment and Promotion Rules for
Group 'C! staff in RDSO were applicable on the basis
of the office order No.9 of 1977. In terms of the
said 1977 Rules 50% of the posts of Chief Research
Assistant were to be filled-up by promotion and~the
remaining 50% by direct recruitmenmt. The qualifica-
tion laid down for promotion was three years' service

. of the exgract
as Senior Research Assistant. A photostat copy/of the
1977Rules for the post of Chief Research Assistant/
Chief Inspector (Met.) alongwith the order Noe9 of 1977

is filed as Annexure Nos3 to thig application.



e

-8

8. That feeling aggrieved by the advertisement
»dated 23.2.,1989 for ¥ posts of Chief Research Assis-
tants/Chief Inspectors (Chemical), persons working on the
posts of Senior Research Assistants (Chemical) and Junior
Reseafch fssistants (Chemical) in RDSO, who were
adversely affected b& the change of qualifications for
the aforesaid posts to be filled by direct recruitment,
filed an application O.A.No.20k of 1989(L) K.K. Singh

& others Vs. Union of India & others before thig Hon'ble
Tribunal. This Hon'ble Tribunal by its order dated f
16.8.1989 in the aféresaid application permitted the
applicants to participate in the selectibn test scheduled
to be held oﬁ 22/23-8-1989 despité the new Rules dated
V3Oa11.1987 and further directed that the results of the
said test/interview shall not be declared for a period

of 14 days from the date of the ordere

Qe That the‘present applicants are similarly placed
as the applicants in the aforesaid 0.A. Wo.204 of
1989(L). They also belong to the same category of
posts in Group 'C' in the RDSO. The presecribed qual i-
\fiéations for iﬁiéial recruitment on the post of Junior
Research'Assistantvis the same in both the Chemical
Wiﬁg and the Metallurgical Wing of RDSO from which they
are entitled to promotion to the next higher post of |
Senior Research Assistant either Chemical or Metallurgi-
cal and thereafter to thé present post of Chief Research.
Assistant/Chief Inspector both in Chemical and Metallur-
gical Wings. Under the Rulés of 1977 the present appli-
cants‘in Metallﬁrgical Wingl, as the applicants in
Chemical Wing, were entitled to appear in the selection
test for the post of Chief Research Assistant/Chief

Inspector by direct recruitment on the basis of theilr
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qualification with M.Sc. or B.Sc.(Hons.) or B.Sc.:
degree with requisite experience. The applicants in
the Metallurgical Wing,as the applicants in the Chemical

Wingh, having the aforesald qualification under the

- 1977 Rules have been debarred under the quallflcatlons

laid down in 1987 Ruless The present applicants in

all respects are to e treated at par with those in

the Chemical Winghe '

10e That by representation dated 19.8.1989 to the

‘Dirthqr General, RDSO, respondent No.1; the applicants
cléimed to be given parity with those in the Chemical
Wing for the selection test to be.held on the basis

of the same advertisement dated 23.2.1989. In the

'said representation the épplicants daimed to fulfil

the qualifications as prescribed under the Recruitment
and Promotion Rules, 1977 and thus eligible to appear
in the selection test to be held on 21st and 22nd
Rugist, 1989 and requested to te treated at par with
those in the Chemical‘Wing having the same qualifica-
tions. A true copy of the representation filed by the

applicamts dated 19.8.1989 is filed as Annexure No.l

to this application.

11, That the respondent No.s 2,3 and 4 have not
granted parity to the applicants in terms of the order.
dated 16.8.1989 passed in 0.A. No.204 of 1989(L). In
¢ase-the applicants are not allowed to appeér”ih the
selection test for thé post of Chief Research.Assistant/
Chief Inspector (Met.) to be held on 21st and 22nd August
1989, they shall suffer 1rreparable loss and injury
and it would further amount to discrimingtion in matters 

of selection and appointment of the applicants to the

post in questione
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12.' That realising the anomalous situation due. to

changed Recruitment and Promotion Rules 1987 it has

been proposed by the Director (Met. & Chem:), respondent
No.3, by his departmental note»dated‘26.7.1§88 to '
include the qualification of M.Sc. in the related
subject for the post of Chief Research Assisﬁant/Chief
Inspector in modification of the amended Rules dated
30.11.1987. The aforesaid proposal for revision of
Recruitwent and Px§nmtion Rules of techhological and
sciehtific staff dated 26.7.1988 has been made in the
light of strategy for technology developﬁent of non- |
gazetted cadre. 'From'this proposal it is evident that
the position as existing in the 1977 Ruies is sought

to be restored. Insistence of the respondents to make
direct recruitment on the post of Chief Research |
Assistant/Chief Inspector (Met.) by advertisement dated
23.2.5989 by excluding‘thenqualification in the relevant
subject is, therefore, to the detriment of the applicanteg

and amounts to discrimination in matters of .appointment

in violation of the constitutional guarantees

13. That promotion to the next higher class II posts
of Assistant Research Officer Chemical/Metallurgical is
made from both the wings, that is, Chemical and Metallur-

gical from among the Chief Research Assistamt/Chief

 Inspectors from a common seniority list. On promotion -

as Assistant Research Officer both the wings Chemical

and Metallurgical are merged. Thus the applicamts will

. be adversely affected in respect of their promotion from

the common seniority list of Chief Research Assistant/
Chief Inspectors to the next higher post of Assistant

Research Officers
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14; That the posts in question, that is, Chief
Research Assistant/Chief Ins pector (Met.) arevposts-
pertaining to the research project in thé subject
Meﬁailurgy/in RDSd. The nature of the pésﬁs and the
research work ixpXsmgnimt implied in the vsubject of
Metallurgy makes the qual ification of science degree
essential. In any case a science degree cannot be
totally elimingted in preference to a degree in techno-
logy» In various Institutes and Orgahisations doing
research work 6f a similar nature, the requirement of a
science degree alongwith technological or engineeriﬁg
degree is invariably'provided in respect of posts of
similar category or even of higher category which are
sought to be filled up by direct recruitment through

the Public Service Commission or other Selection Bodies.
For instance'in the case of recruitment in the Diesel
Eocomotive Works, Varanasi, under the Indian Railways,
the prescribed qualification for the post of Chemical

and Metallurgicsl Assistant is»Degree in Metallurgy/
Chemical Engineering or MsSc. degree in Chemistry/
Applied Chémistry from a rgcbgnﬁsed University. Similarly,
for the post of Scientist F in the Nayal Chemical and |
Metallurgical Labdratory,’Bombay, undef the Defence
Research and Development Organisation, Ministry of
Defence, the prescribed qualifications are Masters Degree
in Chemistry or Bachelors Degree in Metallurgical Engi-
neering. Similarly for the post of Scientific'Attache
under the Ministry of Science and Technology, the pres-
cribed qualifications are Masters Degree in Science or
Masters Degree in Engineering or Technology. For the post
of Senior Scientific Officer, Grade I, under the National
Science and Technology Entrepreneurship Development Board,

the prescribed qualifications are Bachellors Degree in
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Lers Degree in Sclences

or Tecnnology or Mas

the advertlsemerts for
5,6, & 8 to this

‘ the afore-
Photostat Copies of
said pbsts are filed as Annexure Noge

application.

15, That from the qualifications prescribed for
equivalent or higher posts in various Research Insti-

tutes and Organisations it is evident that a degree

in Science is a prescribed minimum qualification
alongwith the qualification of a degree in Engineering
or Technology. The exclusion of a Science degree for
the posts in question, that is, Chief Research Assis-
tant/Chief Inépector (Met o) is without any rational
“basis and hés no nexus with the object of making
selection and appointment for the posts in question

particularly in view of the fact that recruitment f

1977 Rules, The applicants, therefbre feel dis

nat
at ion by arbiirary change of Rules excludlng S¢

16,
That by order dated 3.10, 1987 is sue

Di
rector General , BRDSO, 4 relaxation of

~

limi
t in case of serving Rallway employ
e

ment to Group ' (!
cand 'D' pogtg has bee

recrui in a1 ne
itment in g1 vVacancies,

‘ This ord
applicable to employees of RDSO who h

a
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The applicants are covered by this order and they are

entitled to age relaxation upto the age limit of 53

years for appearing the selection test for the posts

Annexure-g@,
Y
L 4

in questibn g8 direct recruits. A photostat copy of

the order dated 3.10.1987 relaxing the age limit for

RDSO ,ém‘ployees for direct recmitnent to Group 'C!

posts is filed as Annexure No«® to this application,
‘ A

17, That aggrieved by the selection for the five
posts of Chief Research Assistants (Met.)/Chief Inspec-
tors (Met.) on the basis of the advertisement dated
23.2.1989_amd‘exclﬁsion of the applicants from the

sald selection on the basis of the changed qualifica-
tions eliminating the Science degree in the specified
subjects on the basis ofvthe 1977 Rules , the applicants
have preferred this application cn the following

amongst other grounds ;-

GROUNDS

(A) Because the action of opposite parties 2 to &

| to fill up the five posts of Chief Research
Assistant/Chief Inspector (Metallurgical) by
direct recruitment is wholiy illegal and arbi-

trary and in violation of the Rules fixing 50%

quota for prombdtione

( B) Because the elimination of requirement of Science

degree alongwith requisite experience is illegal
and arbitrary.

(C) Because the qualification for the post of Chief
Research Assistant/Chief Inspector (Met.) as
mentioned inthe advertisement dated 23.2.1989
being based on the amemled Recruitment and Promo-

tion Rules dated 30.11.1987 is illegal, arbitrary
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and discriminatory and deserves to be struck

down e

(D) Because the amended Recruitment and Promotion

o Rules dated 30.11.1987 havé no rational nexus
with the object of filling up the posts by
direct recruitment of qualified and suitable

candidates on the posts in questione

o (B)  Because the amended Rules in question are dis-

| criminatory inasmuch as they provide for promotior
of departmerntal candidates with a M.Sc. degree
and also a B.Sc. (Hons.) or B.Sc. degree with

- prescribed experiénce while eliminating the same

qualification for direct recruitment.

(F) Because the applicants have been arbitrarily
discriminated in matters of appointment to the
posts in question in violation of Articles 14 &

16 of the Constitution of India.

L VIl Details of the remedies exhausted :

The applicants declare that they have availed
of all the remedieg available to them under the relevant

service Rules, etce

VIiI, Matters not previously filed or pending with any other

Court :

The applicants further declare that they had not
W@W previously filed any application, writ petition or suit
‘éf”/””’/”regarding the matter in respect of which this application
has been made, before any court of law or any other

authority or any other Bench of the Tribunal and nor
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any such application, writ petition or . suit is perding

any Of thene

Reliefs s'ought :

In view of the facts mentioned in para VI above

plicants pray for the following reliefs :=-

(1) to quash the advertisement dated 23.2,1989

for theposts of Chief Research Assistant/4
Chief Inspector (Met.) on the basis of
prescribed qualification under the Rules

No.23/1987 dated 30,11.1987 by which a
degree in M.Sc., B.Sc. (Hons.) or B.Sce
‘in Physics, Physical, Inorganic Chemistry
alongwith required experience has been

excluded and only a degree in Bc.Met. has

been prescribed in contravention of 1§77

Rules Order No.9 of 1977;

to declare that the Science degree is a
requisite qualification alongwith an Engi-
neering or Technological degree for eligi-
N bility to the post of Bhief Research Aéstt./
Chief Inspector (Met.);

to allow the applicants to appear in the
selection test for the 5 posts of Chief
Research Assigtant/Chief Inspector (Met.}
on the basis of their qualificationé and
experience in accordance with the 1977 Rules

Order 9 va1977;

(iv) to direct respondents to hold supplementary
test to enable the applicants to appear in

selection for the 5 posts of Chief Research
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Assistant /Chief Inspector (Met.) on the

basis of their qualificatibns aﬁd experience
under the 1977 Rules and further direct the
respondents not to declare the result on the
basis of selection test to be held on 21st/
22nd August,1989 till the supplementary selec-

tion test for the applicants is held;

(vlany other relief deemed just and proper in

the facts and circumstances of the case may

also be grantede

Interim order , if any prayed for :

*

- Pending final decision on the application, the

applicants geek issue of the following interim order :=

This Hon'ble Tribunal may be pleased to direct
the respondents to hold a supplementary selection test

for the 5 posts of Chief Research Assistants/Chie{

Inspectors. (Metallurgical) in or'der__‘cfo_ enable the appli-

e — P ——

cants to appear in the said test and in the meantime

~ T e e L I ]

direct the respondents not to declare the result on

"the bgsis of the selection test peid on 21st/22nd

- - —— TR

——

August, 1989 for the posts in questione

Particulars of postal order in respect of the appli-

cation fee :=

1. Number of Indian Postal Order DJ 02 9030
A g

2. Name of the issuing Post Office 0194,650~{“ﬁ}*“L

3, Date of Issue of Postal order’ Q%[/@[/ay

Le Post Officé at which payablee
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XII. List of enclosures :

e Advertlsement dated 23.2.1989 for five posts
to be filled by dlredt recruitment .

2, Bxtract of the amended Recruloment and
Promotion Rules dated 30.11.1987.

3e Extract of the 1977 Rules for the post of
CRA/Chief Inspector (Net.) alongwith
Order No.9 of 1977- -

L. Representation filed by the apv:»l:e.cants
dated 19.3.1989

/éz ~ 5¢ Advertisement for the post of Chemical
ard Metallurgical Assistantin the Diegel
Locomotive Works, Varanasi.

6o Advertisement for the post of Scientist F
-~ in the Nayal Chemical and Metallurgical
Laboratory Bombay.

7o Advertls ement for the post of Scientific
Attache under the Ministry of Science &
Techmology.

8¢ Advertisement for the post of Senior
Scientific Officer Grade I under the National
S Science and Technology Entrepreneurship Deve-
. lopment Board

9e Order dated 3.10.1983 relaxing the age limite

' \;l | : Verification
A | b ook Snore E i Nerstn Sarcona

I’

“son of Sri Newab=Sinsh, aged
3,0 years, working as Senior Research Assistant in the

4

office of Metallurgical al;lgd 7)Chem:tcaﬂ. Directorate,
Bl6b/4

RDSO Lucknow, resident of Aea% RDSO Colony, Lucknow,

do hereby verify that the contents of paras I to XII

are true to my pei'sonal knowledge and belief and that

W I have not suppressed any matérial facte

Date : 21.8.1989.  Signitire of the applicante

. Jéiﬂﬂﬂ;(@&V&ﬂﬁuy
o) df

g . KNS'H»\(L\' |
QBAK.Ag§%§;£¥i£%»bjﬁyﬁ) é%ﬁia" YW¢MAIJ‘§LV‘)

Flace : Lucknowe / °

@Zw i W‘“‘
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
LUCKNOW BENCH , LUCKNOW

0. No. 2/3 of 1989 (L)

R.N. Singh & others’™ sececceccces Applicant.s
| Versus
Union of India & Others seceseocs Respondentse

,Liﬁtﬂi‘.of Enclosures

Pages
1. Advertisement dated 23.2.1989 for five 1g- 2.0
© posts to be filled by direct recruitmez;t. oo
2. Extiract of the amended Recruitment amd |-22
~ Promotion Rules dated 30.11.1987, v 21"
3. Bxtract of the 1977 Rules)for the post of
.- CRA/Chief Inspector (Met.) alongwith _
A ‘Order No.9 of 1977. - ‘ _ 937-24‘ 29
Le "Representatlon flled by the apphcants‘ . C e
dated 19.8.1989. | ce 18- 27
56 Advertisement for the post of Chemical .
and Metallurgical Assistant in the Diesel 20 —23
-Locomotive Works, Varanasu : o 2 /
6. Advertisement for the post of Scientist F
in the Nayal Chemical and: Me’callurglcal : 22
Laboratory Bombay. . co 327
7. Advertisement for the post of Senior
Scientific Officer Grade I under the
‘National Science and Téchnology Entre-
Preneurshlp Development Board., .o 34- 24

8. Order daued 3610 1983 relaxing the age '
J.lmlte eo - | co ?? *3(
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Organisation, Ministry o

 will not be considered under amy circumstances, This -

“will be issued to SC/8T
e e S I R T i

4 *{ihv\a._)om. A

'Emplmyment Nmticé No. Rectt/Advt/89-1 Q&tediz 23.2,89

Director General, Research-Designs and Standards

r ! Railvays; Manak Nagar, Lucknowe -
226011, invites .applications for the following categories

of posts 30 as to reach him latest by 31.2.89. “Applications
mist be completed with attested copies of certificates in
support of age, caste, cualifications and detailed experience

- on plain paper withi'the crossed IPO of &, .30 palse for
8L/l and B, 20/~ for othars, Ex-servicemen are not ' to

nay anything for thi® purpose, drawn in favovrr of Accounts
Officer, KDG0, payable at GPC, Lucknow. Pestal orders -
should be of after the date of advertisement, Vacancies,
vhether reserved or unreserved, may increase or decrease
Aaepending on the actual positions at the time of conducte

“Ying sslections, Bxperience can be relaxed at the discre

tion of HSelection Board in the event of .poor response.
Candidates possessing higher gualifications/exyerilence

©will be given preferance, If suitable SC/8T cgndldeates -~

do not become available, unreserved community candidates
nay he considered again®t reserved posts, Reguisite
gxrperience wouid be counted only from after the date

of notiflication of results and acquiring basic qualificae
tion. The prescribed age limit and period of experience
will be rackoned as on 31.2.88. Upper age limits are
rélaxable ag per rule, Candidates on appointment are
1isble to serve in TA as per extent orders, Geparate
applications with separate postal orders should Y Sube
mitted for each category of post and photographs affixed

- ol ezth application with full sigratures of the candidates
© on the photograpns., On appointments candidetes can be

posted in eny branch of RUB0, in Indis. Suvccessful
conpletion of & years approved apprenticesnip ecourse on
Zonal Rlys/Production Units will be taken a$ equivalent
to Diploma, Late and incomplete applicaticons and tre .
avplications submitted througn proper chanael if not
recaived within the last date of recelpt oy applleation.

Administration reserves the right to reject any application
and no enquiry or corraspondence will be entertained in this
connection. Free Ballway Passes for from and %o journeys

e@ i
A, b
oA

ks
R At AT b b Dyt it S

candidates,

TR e PERPN NI 8 Gy et B S A
; "y
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CHPEGORY -3, ¢ Publicity Inspector acaj'.e"'=m¢1505.266¢'(Rpﬁ)x--;-
Vacancy « one {(reservad for 80} Age Limit 20 to 30 years, - .
fmalifisations (4) Graduaste from a recognised Indlan ‘
Univaersity or other Universities recognised by Ministry of
Bducation (11) Should be Diploma Holder in Journallsm/

Pubiic Relation with 3 years experience in Journalism/

R T -

- Publie Relation work,—--(1ii)-..Bxperiance. in Publiclby  .cuucci.

work 4s preferable (iv) &honld have a good personality,

a flair ger publicity work and ability to express himself,

ngEGORI - Chief Resesrch Asstt (WMet)/Chief Inspector
(Het§, Scale B, 2000-3200 (RP8) Vacancy - ¥ive (reserved for
BCal, & Glw1), Age Limlt s 25 %o 36 yearss fuslifications s
Dagrae or its e %}“alant in Metallurgical Bngg. of &

T 1 T ' ‘ : f

AR 3
s, o
‘,"';A P . »

,y"x& f : © 00 92‘,2)
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recognised Institubion with a minimum of two years
experience in an industrial or Reésearch and Developmsnt
Organisation in manufacturing practices, industrial.
applications material specificabions property of

m@u erial and thelr evaluabtion,

VGA T GORY = 3 5 Chief Research Asstt ( Chem)/Chief
wuopwcto? (Chem), "Scals B, 2000-3200 (RP8), Vacancy -
Three ( raserved gfor SC~1), Age limit : 25 to 36 years,
Quaiifications : Degree or 4ts equﬁvalant in Chenmlcal
foennolo&v from a recognised Institution covering any . o
one or more of the following flelds . j

{a) Petroleum Products (b) Paints and Corrosion
prevention (¢) Polymers,

o wiﬁ§¥ﬁ minimum of two years experience in an 1ndustria’ !
W1 o DYsearch and Developmental Organisation, in manufacturing
N practices, industrial spplications, materials cpecifications,
prouurtims of moterials and their evalumtion in the :
respactive flelds, A : ’

v LAWJQORY - 4 3 Jr Rescarch Asstt (Net) scale &, 1400~-2300(RPS)
Tec: Tnree (reserved for &Cal) Age 1imi€ 3 20 -to 30 years, -
Qualifiﬂaiionq :  Degree or its equivalent in Motallurgical
Engg fr?m a recognlisad Institwtion. -

fh@ﬁ&y* 5 3 Jr Research Asstt (Chem) Scale B,1400-2300(RPB)
V&c : Fua {resarved for $C-1) Age Limit : 20 to 30 yeaIS.
fualifications ¢ Degree or its equivalent in Chemical -
Technology from & recognised Institution covering in one or
wox%ro¢ the following fislds s

(a) Pelrolsum ‘Products (b) Paints & Corrosion Prevantion g é

(¢} Polymers ' ‘ ‘ ? {

. k
| CAIEGORY = 6 z Depot Store Keeper/Gr., nxx Scale m»1400-2300(RPu) ot
. Vazc., Two (reserved for S5C.1) Age Limit to 30 ysars, b
~ 5 Gualifications: Engineering Diploma holder@ with one years L]
s Store keeping experience in reputed firmﬁ&ovt Jnderteking or
Govt Deptt, S

. i
CATEGORY = 7 2 Blectronics Technician, Scale k. 1320-2040(RFS) ]
Vao Five fre%erved for SC«1,5T«1), Age Limit: 20 to 30 years, % :
e gualitications- Iﬂbormadiatw Scxonooz(PhysioﬁméuM&tns,am “ﬁmmm%, o_—
1042 scheme with Maths & 8clence, with one year's expenience e T
in the field of ElectronicS in an EngB firm/Organisation or 5‘3, o
Lesearcn Institution/Firm of repute B.3¢, with Phy3sics and X Y'
Maths, OR Diploma in Blectronies or Communication Engg. or R
Radic Engg. 9B Diploma in Electrical Engg. with Electrnnics '
or Comaunication Rngg. a3 one of the subjects from a recog-
nmed .Em? itwmon@

GATEGORY - g : &abo Asstt. (PSych.) ‘Beale &.975-1660 (RPﬁ) ' .
Vac, One (reserved for ©C) Age Limit - 18 to 25 years. ‘
pualifications s Degree of a recognised University with

PSychology as one of the subject,

%

Attested/Trya Copy
(?/iaﬂLﬁfwfﬁm»aa |

L. P. SH IRLA,

Acdvocate
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. GOVERNMENT OF INDIA MINISTRY.OF DATLULYS 4‘

(GESEARCH DESIGNS & STEWDARDS ORGANISETION . &qumeC)yr' L
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Subs~ Fules ftor TNecruitment & Promotion of Guoun't'
Staff in 7DSO,
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3

One copy each of the ravised rules for | ecru:tmon 4 :
DTfmotlon for the posts of JA(Met) and ’Tfimhem), scrlns 1000
2300, SNA{Met) and SRA(Chem) sceale Rs,1640-2200 and P”L/CI ‘Iet)
sn CPA/CI(Chem), scale R,2000~ 3200‘” ) for M&C Dte, is enclosed,
2, These revised rules will replﬂce the existing P&P \u15s
snd will be applicable from 6,11,87. All future. rectyitment And
promotions will be made strictly in Pccordﬂnco thorcuwth
'[73. ~these rules maoy .please be given wide OUOllLlLy «monqst C
N/ theo skaff, _ | - I Y :

o

\@ [\ ("’*’43//:7 i

, Y Dr K. P .Saksena e

DA : As above, . ' for Director Gnnerol e .
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Date  30.11.1907, ¢ ' ' T . ‘ e
(rile No, A/R/ﬂT/TS - L .
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, . N3STRIBUTION A
1. As usual for office ofders, g X ‘ R ' _ S
A 2. Notice Board, _ o : ’ S o S
~ 3. NDS0 Class 1I1 Staff Associatiom, .~ :
._/‘(& i L . ’
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1. Designotion & scale of pay: Chief Research Ass lstﬂnt(Net)/
» g Chief Inspectari{Mat), 630~960( 8)/

- 2000*3200(PP,)
2. Dte Ulﬂ' in which nost M&C Nirectorate,

:xxnasr ' e ,,jgﬁgzbq
5. tethod of recruitment: 50% of the sanctioned posts b@gﬂ”‘

promotiorn, of eligible Depsrtmental
candidotes; on selection basis & the

| remaining 50% by trensfer of suitable
: stoff from Zonal Rlys./Production
~Units or by Direct recruitment both on
selection ba %19.

4y Minlmum. cuelificotions . - , N B
» mwh(OI experience, '

_ i)for oromotion of Theee years service as SRA(Met),
Y denartmentrl candidates, : : '

ii)for regulot/temporary ' e
stoff of TDSO, Not Appliceble, : y
1a3)Por tr-~sfer from zonal Degree or _ihs ooulvalont in Motol-
lys ./ -:?ut:*v;j.on units. ' lutgicr) En B0t a recognised Instiw-

tution: with a minimum of twa VACIGRAS
gxperlience in - an industriel or
. Reserrch and Dovelopment Orgoanisntion
: in menufacturing proctices, industrieol
applicatians,; materisl specifications

» property 'of material o~nd their
o ' T eveluation,
Sv)for dir LCt recruitment: Degres or its equévelent in Mot~ ls

lurgical E£ngg, of a rvocognised Insti-
tution with & minimum of two years

A - experience in @n industrisl or Nensanr
: and Developmental fOrgonisstion in.
el - manufacturing practicesy Jincustriel
| ‘/( appli ations, matericl epecificetions,
) : : property of material and thelt
. evaluation, ) .
“. Age limit for direct rectt: 2% td 35 yrs,
v, Channcl o: promovions a) from: Sﬁk(Mot) y
h) Tos Class 11 °

v, Seniority Aroup: M&C Directorate,
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Sub:- Revised Rules for Rmcruitrent and P wtien of
Jrows 'CHogtaff in R.D.S.0% ‘

-y , . ,

. -3 ¢y I tre revised riles f?" Reeruit. ent and Pro otion

A Cowlbier with crannels of pr. hﬂﬁiom of Griap 'C! stoff eoverin,
> the cotesories fry Lab. Assictopt to Chief Roscorpceh Assistant
Cedudiog Gerder Tngieetor e /Seniior Ingpector (CW@'lC‘L>?

o ooiclored. Those revised milGs will pe effective fror 1.2.78

st Al reeruiltpents and Dew ctions will he ronde otrictly 1r
nceordnes vherowith. ) \

2. Treso revisedl rulas oy be piven wide mublicity arongst
Lhe copcemned staff. )

3 Hirdl versiﬁn,mf these rules will follow. .

Ha/0ne ¢ o oof revised RZP Rules

tcothor with ehannel of
CTotd o ebnrts .

/ /7/

(AD. Gh .
Krlt(‘ Mﬂ,[}lr‘] MJ..\-M..«S.\‘ 'k‘ O
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Poovethod of Recruitnent:
. le s gualifica~
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d@pﬂleLHuAl
candidates.

i)

I"\,’CI"JLit[‘_'ic ﬂt .
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prowtion of

e

23

L dob gapscificérequirenents.

iod L f

Chicf Rescarch bLsgistant.

C L 5,650-960(58).

o)
50% of the sanctiosned posts by promtizn
of e¢ligible departiiental candidates on

selcetion basis and the reualning HOp by o
direct rucruLtuan on SClLCulan ba81 '

i

3 years' scrvice as SRA. -

'a)Allcm% wmqﬁ mm(lmo acmﬂ1¢)~x

Depree v 1ts oquLlecnt in gppropriate
Cencinecering discipline from.a recog-
hised institute with two years' suitable
expericnce or sRster's degreec in
appropriate cnﬂinoorin[ discipline fron
a recopnised institution.

Por_ (“thChLIO 5.1 (Chen) :
Chonieal Lnﬂlnp<¢1n, or 1tb equlvaient
or Degree oF ster of Sclence in o
laorxanlc/drtdnxc/Induotrlal/fhyslcal
Cheulstry, followed by 2 years

Degree in \
. , )

Cexperience ineluding perivd of training, {
!

-

I}

!

b)

if any, in an approved establishnent in
the field of Corrosion/Paint Q/LubPLCantu/
Water Treatnent/Rubber/Plastics, 25 per
gpecific Jjob re %lCCJOntS.i

Ist Class B.Sc.(Hons) in Chenistry with
3 years' expericnce including periond of
training, if any, in the flhli of 4
Corragion/Printe/Lubricants/Water
Treatuent/Rubber/Flastics, as per

B.Sc. with Physices and Chenlstry as
coupulsory subjects and with mot less 1
than 55% tarks in agrregate, fJLlOWuu {
by 4 years' expericnce includling period {
of training, if any, in the field of
Corrosion/Paints s/Iubricants/Water e ,
I”batTLHt/Ruhbaf/PTauticp, as per !
utoozflc job re gulr@ﬂcnts. S (MJ
Por CRA(Met): S.1. (%) Degree. ino
ubtaLl*w"y or its equlvalent or- degree

of taster >f Scicnce in Pagsics/
lﬂar ranic Cheulstry/Physical Chend
followed by 2 years' experience,
inc luding/training, 1f any, inan
approved establishiert in the field of
Uutallurby or dé%l@d fields,

istry,
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Iat Clasg 5.Sc.(Hong) jn Chenistry or S
X o : ' Phy&icm, with 3 years' eyperiency ~include
’ ing perind of tralnln{, if any, in an
approved establishuent, jn the field of
Hetallurgy or aéliod‘flelds,-
' 0
B.Sc. with Physics and Chenistry as
coapuls ory ‘subjects and with not less,
than 55% ndrkq in aggrepate followed by
fererind of Iour years' experience including/ftraining,
, o ’ if any, in an approved establishuent in
N X the field of metallurpy »r allied fle)du.‘

e
=
.
o=

~

[

.o

25 to 35 years for direcet recruituent. L

4. Channel of prowdtion: a) Froi.. Senior Research Assistant.

t

b) To .. As per rules.
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The Diraector General
. Lfm -Qv o Cog‘ ) !
Lucknow = 226017%.

InrOan_Proper'Channgl
siry - - |

1
. i1

Sub: Direct Recruftment for the posts of
cRaMat, )/CIMets ) . - posEs &

. ‘-
Sseve :

In the @vént‘bf selection for éirect réCruitment of .
QRA(M@@.?/CI?Met,)‘to be’held on Zlsé & 22nd Augst, 198 at .
RD3D, I beg to.approach your kindself with the fallowing fact: .

'i"" . o ééé?‘ . -’ - | i

..
T

i
4

lo. . That far the similar selecticn for thé post * . .~ |
ot CRA(Chem, )/CL(Chem] proposed tobe hald SN P PN WS f
- .on 22nd- & 23rd August, 198, the Teibmmsl Cealud A=Wl idthhw

c . Sndibkeny,yA-Branchool Lucknow MishsG
[ vt Anllds verdlet dated 16.8.89 against the writ
. petition filed by the staff of Chemical Wing
of MXC Dta,, has diructed the RDSO Administration .
to hermlt all the aligible depar+mental candidates
as per prevalent K&P Rules, 1077, to appear in ‘
the sald selecticn, CoL T '

2 That since both the Mcotajlurgilcal & Chemicay o
Dicciplinas of M&C Dtu. are governed by the : '
similar R&P Rules in regards w academle
qualifications and working expericnces, wherevor
nacescaryy the Tribunal Judiclary's declgsion on o

¥ the abovse be lmplementad ln case of the departs
. mental candidate of Metajlurgical discipline like
moy, who fulfil the oligibllity in regards to
ualificatiom & experience as per prevalent R&P
ules, 1977 to appear in the subject selectlon .
of CRA(Mots )/CI{Mot. ) scheunled Lo be held on
«lst & 2264 August, 198D, A '

3 That I sheuld not be deprived of the oppertunity
of appeaping in the selection for the post of :
CRA (Mo, )/CL(Met) ag per RGP Rulesy 1977 in respect
of the Court's verdlct dated 1608.§9 axtended to the
staff of Chemical diseipline of M&C Dtes/RDSC,. In
case my elipibility as explalned above 15 nct

HehoLamrt 0 Ty bivied }Luczm 5

s spm . J@ene s 2t g e o e

)

;
{
§

e

By .o

S of law,

'Hdping of yéur sympathetic consideratioﬁgjand: -
thanking vouy- s . R ]
N | . Jours faithfully, -

B T T Er T e vy

. IJl:l CK,n Ow [P SR ~ . o R I I R S PP B S P AT SN
Datods 8s1960 ' _ g 4 l . 1
ﬂ .W?'v
tested e Copy ;
qufg .;Mrwgwna‘
L. P. SHUKLA
Advocate N

‘considered, T will™bd forced to take-iheipr-ote dlon mmmmrrmmm
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DATE OF FURLICATION 15.7.1989

indian Railways

Namnr 5

Diesel Locomotive Wmém o ’\

Varanasi

- 4 . )

Cldsing .Dme.:";{z' 7.89

Atiested[True Copy
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FMPLOYMENT NOTICE NO. 1/89-90.
Apphcmxom arg iavited trom eligible SC/ST candidates for recruitment to the following posts for Diese! Locomouve Works (—
' Caiegory Catogory/post and Ags No. of posts Total Traiming Stipend Desired gqualification
no. seale of pay. 5C 57
} 2 3 4 6 6 7 ) 8
1. Assit. Shop Suptd. 201030 — 1 1 tyears  Rs. 2000/ Degree in Mech, Engg. or its equivalent .
(Mech) Rs 2000-3200,  years. ’ . from a Racognised vniversity, B
. 2, Chargeman-8 wiach} 1810 25 1 1 2 2, Rs.1220/-  Matriculation with diploma in Mach.
. Hs. 1400-2300 years Engg. nreferably with Diploma in
! - E!w,tnmm from @ Rerogrused
) 2 : Jnstitution,
3 Chrmen 8 (Eleet) 181025 3 1 4 2, Rs. 13207-  Matricutation wit, Diploma in
Rs. 1400-2300 Years. '  Electronics from a Recoanised
' institution,
4 Ti. Juniae Chiepmical R 1810 25 — 2 2 tyr Rs 1350/- B.Gc. with Physics of Chemistry withvi
Mutaliucgical Assit, Years, 45% Marks. }
. He 1 “JYQ?.)F\O ) P _,\]
Pgeb o Chemicalang. M&{a 2210 30 1. 1 - — t Degree in Mma(lurgy/g‘#emwal Engg. or
K M e At Years. , lM Sc. Degree in CHemxwy/qul;bB J :
X ~ts 1400-2300 ., Chemistiv Tvom # recog vised Univerei .
- 6 Skitlea Arrisan TR0 25 1 4 5 - — twatriculation with 1T in FTR/Machinist/
; Re 950 1600 Years, Trades and VHI class with T1 in Welder
Trade {rom a recogrised Indusirict
S * Training institution,
, i J"I\ Depot Store Keeper-1i] 18 10 28 - 1 1 Gmonths Rs. 1400/- Matricuiate with © Tiptoma in Mech, ) '
; : R 1400-2300 £ Years, : _Engg. or Elant Lngg or material Manage-=
‘ }\\ ment of Production T»chnolcgy froma
i /( ‘ . ] recognised Institution,
bR epecton of Works Gr it 2010 30 4 — 4 Tyr.. Rs. 1400/ Matricuizte with Disioma in Civit Engg.
‘ ) Re 1400 2300 Years, ’ from a recognised thstiiution,
3 St Nurse 201035 - 1 1 - — Matricuiation with Dipioma in Nursing
He 1400 2800 Yeurs B CentificLte or 3 years Dipt om:«_m (e
i Nursing Cgurse and Midwitery o oL
! g e~ oNursing. Experience in Rural Areas tobe 007 7 7
l . e " . .t treated as extra aualification, Candidiie
! - . without family mwmhvm u.:es_is
} 7 preferable. a
; 1 Phacmaest 2010 30 — 1 A e~ — © Matriculatica. " Diptoma in gharmacy
[ Hu 1350 2200 Yeurs . of State Govt, and regiviered o3 ’
i Phacmacist under 1948 Act or € mdmna
; . o i pharmay.
| 1 Trained Graduate 1810 40 2 1 3 - — ~ Teatved Graduate or aguivalant {with
d Teu(hu Gr. v Years, A English Literature/Physigs,- Chernistpy e
| o, 1400 2600 and Maths) to teash classes Vio X
: 12 Yeacher Gr v 181040 — 1 1 - - msmcd matric fo wach/primary {lassos
; Ra 1200 2040 Yaars, o V.
) 13 thak 181026 1 3 14— - High School or Equivalgrs,
' Ru, 950-1500 Yiars, .
! Vo v Cletk 181025 2 2 4 - - Graduate from a recognised Unjversity.
. flu 1200.26040 Yoears :
! Wy Sienugaphies s Poginh 1810 20 3 1 4 - ~ Matricuiation wiih HO wirds pec ininute
52 fis 1200 2040 Years i Shorthand and 40 WPM in
] ' ) Typewriting.
i 16 Typist Frghsh 1810 28 2 i 3 — — Matricufation with speed of 40 words
Th O Y 2 gy Ywnre . . )

PEF YeRUte i 'lyp(,Wx itng.
\
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ADYT. NO. ms/m\cﬂ

Openmgs For A Challengmg nnd Rewardmg Career !n The Field of oo

Defence Research and Deve!o_gm

The DRDO undarmkos ressarch and devsiopment projects for upgrading the technolu.gy to meet the multitudinous
requirgments of highting force of the country. Excellent career opportunities sffording a chollanging and rewacding work
" waperignce in different stresms of cisciphpes exist, There are shout 40 Iabomﬁonn/ntnbmﬁn#m_lmcd afl over the

coun?’Fy ﬁqurmmd wrm,mrm HE D tn mnes Labs are located m Dalhi, ng lore nyaera!?

Dahvadun, Cochin, V:shakhaparnam Baisi5rd etc.

Applications sre invited for the following positions:-
18 Scientist 'F'—(Rs. 5100-6300)—2 Posts. '

W\tﬂﬂ no. 1 —Detence Rusearch Labomwry’"\'omur(Auam)—
1 Fost

The Director ts required 1o provide scientific leadership to the
ieboratory engaged in research, design and develonment activi-
ties connected with high alutude agri-horticulture, animal hus-
bandry, foresiry, entomoloyy, utiization of non~-conventional
energy sources and allied subjects. The scientist is required to
coordindte and integrate the scientific, technological and devel-
opmental etforts qf lab and its detachments located in remote and
forward areas of Arunachs! Pradesh and West B :yal {160 mo
3200 m above MSLY. The Scieniist should have
one or more ol above fields end be able to inspire team efforts
through his leadership qualities. Tne scientist should be able 10’
ezt with Agniculture Research institutions/Univarsities and
othier RAD institutions in the country and have aptitude to work
amudst 1roops and tribals in the Himalayas.

£ssential Qualifications: (i) At least second class Master's degree
m Agriculiune /Horticulture from i recognised university or gqui-
vislent, (i) 7 o vedrs research/design/ dovelopment experiance.
wthe fielo ¢ nericuttore/horuculture/forestry in temperate cli-*
mate in addi un to knowledge of crops breeding, production/

| processing « .« utiisation of non-conventional energy sources,
of which 2 years should be in a responsible capacity to guide:
teamwork (n the above-mentioned araas at high altitudes. Desir-
able Qualificanons: (1) Ph.D. in Agriculture/Horticulture with
spectalisation in Vegetabie crops.

fhm No. 2 {Npysl Chemical and Metallurgical Laboratory,
Bombay)-1 Post.

: 1‘ Stsmantial Qualiiic al:oth)At least second claas Master’ sdg'gms

iogy o Ba chelor’s 5 degres
furgice! 13 nag. from a recognised unfers P$ity of aQquleﬁ?

YA *mnr.r-m/mﬁymer Chemistry/Biolug
_mycurs (oot urch/debug__.(deve’()pmenl enb'éfencz. with .

ubTEauons il

memt :n_one of the following are
should be in the capacily of a seriior scientst/R&D managef ma
reputed ressarch and dovelopment organ-sat:en) (a) In Electro-
chenmistry with specific application in cathouw proiection and
electro~chemical techmiques or in the area of fue! cells: OR (b)In

marine bio-cerrosion of engineering materials; OR (c) tn Polymer
" Chemistry witn emphasis on characterisation of technelngical
applications of special purpose polymers like graft copoi, mers
1PN polymaers etc. (d} In Physical/Mechanical metalluigy of
steels, walding technology and corrosion of steels. Desirable

wioven ability in

s

iy

une, Medras, Bombay.

Item No. 8—Phygics (Defence Science Uentre, Delhi)-1 Post.
Essential Qualifications: (i} At least second class Master's degree

“in Physics from a recognised university or equivalent. (i) Four

- years’ research/design, development experience in the area of

lasers of which one year must be in laser speciroscopy. Desirable,
Qualifications: (8) Ph.D. in Physics/Lasers.

Item No. 9—Radistion Medicine {Defence Laboratory, Jodh-.
pur)-1 Post.

Essential Qualifications: (i) MBBS degree—a medical qualifica-
tion included in the First Schedule or the Second Schedule or
Part Il of the Third Schedule to the Indian Medical Counci! Act
1956 (102 of 1956). Holders of Medical qualifications included in
Part !l of the said Third Schedule should also fulfill the conditions
spacified in sub-section {3) of Scctiun 13 of the said Act. (i}
Diploma in Radiation Medicine. (iii) Three years’ practical expe-
tience in radiation madicinn or radioisotopic applications.

Item No. ' ). Machanica!l.'Metallurgical Engg. (Naval Chemi-
cal and Metallurgical Laboratory, Bombay)-1 Post,

Essential Qualifications: (i) At least second class Bachelor's
degree in Mechanical/Metallurgica! Engg. from a recognised
university or equivalen:. (i) Four years’ research and develop-'
ment experience in the areas of schd[fjcmion, structure-property,;
correlation in cast irons and in the use of sophisticated equip-
ment for micro-structural evaluation. Desirable Qualifications: (i)
Master's degree or Ph.D. degree in Metallurgy/Mechanical
Engg. (ii) Some published work in reputed journals in the above
areas.

item No. 11 Moatallurgicul Lngq {Navs! Chemical and Meigl-
lurgical Laboratory, Gombay)-1 Post.

Essential Qualifications: (i) At least second class Bachelor's
degree in Metallurgical Engg. from a recognised university or
equ.valent. (i) Four yaars research and development axperience
in the areas of phas¢ diagrams, thermodynamics, heat treatment
of steels and compuier applications in Metallurgy. Desirable
Nualifications: (i) Mast~r's .or Ph.D. degree in Metallurgical
Engg., lii) Some published work in reputed journals in the above
areas.

Scientist ‘8’ (Rs. 2200-4000)-1 Post.

ftem No. 12 Phyucai Chamutw {!nterim Yot Range, Bala
so70)-1Post. v W

Essential Oual,’flcmions: Atleast second class Master's degree in'

‘Physical Chemistry trom ¢ recognised university or equivalent.

Desirable Qualifications: (i} Magtar's degree in Physical Chemis-
try. (ii) Experignce in handhnq/developmem of nottware for
instrumentations.

Gualtfications: {i) Ph.0. in Chemistry/Polymer Chemistry/Biol-

, .
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MlN!STRY OF SC!ENCE &
TECHNOLOGY

(Department of Science & Technology)

Technology Bhavan, New Mehrauli Road .

NEW DELHI - 110 016

No. A-12025/3/86-Adm.i(A). Department of Science and
Techwelogy requires the services of suitable officers for
appoimtment 0 the Eost“ Kol ﬁgentmg Aftachu in the scate of
Rs.1500-2600 (Pre-revise 5 — Qroyp 'A'Gazefted) in_Indian

~ Migsions abroad, “SETGClion for appointment to the post will be,

made from amongst the Scientists or Technologists working in

the

entral Government, State Govarnments, Universities,

recognised research and-development organi smnons and public
sectorundertakings and

)

i)

(i)

hotding analogous posts, including posts in the scale of
RA5.2000-2500 (Pre-revised) or Rs.2080-2250  (Pre-
revised) or

with 2years’service in postsin the sca&e of Rs.1800-2250
{Pre-revised) or

with 5/7 years’ service in posts in ‘?.e scale of Rs.1500-
2000 {Pre-revised)/Rs. 1200-1800 (Pre- revtsed)
respectively and

possessing the qualifications and experience indioated 'below
The officers selected will be appoinicd 1o th. post on deputation
farms. Tne pericd of deputation inclucing period of deputation
in another ex-cadre post held immediately preceding this
appointment in the same organisation shall notexceed 3years.
The posts are likgly to be filld up on expiry of deputation period

i of existing inogfbents as given helow -

(i) washington - 1;5.87
(i) Moscow. - 7687
(i) GHMokyo ‘ © - 17.887
(iv) Bonn - 9.10.87

- The candidates selected for &ppointment as Scientific
Attache are entitled for Foreign allowance and free furnished
residential accommodation in accordance with the provisions
contained in Annexure 11 ¢ Xof IFS (PLCA) Rules applicable to

non-

IFS officers of equivalent rank.

Quallfications : Essential :-

()
(i)

g

Master's Degree in Science or Master’s Degree in Engg. or

1T'P(:hno!og_y_m a recogmsed Umversny or e}qquTé"n

2 years' experience in research and development or
higher education in the tield of science and technology or
planning, organisation and dissemination of information

‘,‘1

. . IV
L Eagp e adi ol

o imaimdt

TSRS

I

®

in scientific and technical figlds in ECIPNISEH LESEALCN nrlon s

and "~ development orgam:atnon/Umversnty/ Ins stitution/
Govt. Department.

(Qualification relaxable at the discreticr of the UPSC in
case of candidates otherwise well qualified. in particular,
the qualification regarding experiance is relaxable incase
of candidates belonging to the Scheduied Castes and
Scheduled Tribes tor posts reserved for them).

Desirable :-

0]
(n)
(iii)

Age limit ;

Signiticant contnbuuon in one or more be'r‘s mdlcated in
- gducavonal Qualifications (i) above.

Knowledge of a modern European language in addition to
Engtish.

Flair for collection, analysis and dissemination of
scientitic and technological informatian in the newly

emerging areas of science & technology.

Not exceeding 50 years (Relexable upto 5 years for
Government Servants in accordance with the orders or
instri.ctions issued by the Cerdtral Governm=ant).

The applications .7 eligible officers only may be

ot A N dimtima ) iR Sl e reibarsrmfAarmna Aty

3
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OEVELOPMENT PROGRAMML]} One Post, .

* Scale of Pay | As given against Vacancy No. 1 above.

"Essentiel Qualifications and Experience :

- A1) Essenisel : (i} Bachator's Degree in Engingering/Tedl iotogy o¢

aquivalint from & recognised University/ Institubon. R

(1) 8 yuars’ axpariencs in indusirial/ academic/ R & D ingtitutions or
S&T organisations cut of which & years shouid be in the field of
nsteumsntation relating 16 instrument dovelopment. Transfer of
fnow-how, market research and davelopment otc.

{2) Desirable : (1) Magter's Degres in Busing sy Admimsteation/Mai -

agement trom a racognised University/Institution

(8} Duves snd Funcrons :

(1) Assisung in Pohicy planming, development snd coordination in the

fiald of instrumerntation develspment (i) Orgamsing market surveyn
“Hor vanous typas of instruments (i) Planning and establighing

insirument desiyn and develgpment centres. :

Vacancy N i PRINCIPAL SCIENTIFIC OFFICER {TIFAC) 2 Posts

Scak of Pay : Hs. 3700-5000 (Toal emoluments at the minimum of
the scale-Rs. 4818/ . exciuding HRA and CCA &s per rules).

Ensentis! Quslificetiong & fxperipnce :

1) Bachelor's Degree in Engingerirg/Yechnology from a recognised |

“Univergiy of suutralont, -

(i} B yuers' experience in industriol/scademic/R&D nstitutions '
and/cr Science k& Tecnnology arganisations out af wiich 4 vear s
should be 1 tne huid ot Technolegy Development, industrial opera-
uons snd techneiigy acguisition, upgradation and forecasting of
markel survey or markel davelopment.

Oesirable : (i} Master's Degree in Business Administration or Man-
asgement from & racogrisad Untversity o equivalent.

{it} Exporience in marketing or in use of Computers.

- Duties : {1} Ceordination of technoliogy forecasting and  assessment
stuibes (1) Study of large amount of techaical literature on various
technuloges in tifarent ndustyies i) Development of data bases on
differem industral technologies Yoi the use of nationat planming.

- Nate : (i) The incumben may bave to trave! extensively in discharge
of his dyties
{1} These posts may be transferred to an autonomous council andthe |

terms and condinons of serviee may be as applicable in that council
from tirne 10 tme,

Vacancy Wo. 4 : SENIOR SCIENTIFIC_ QFFICER_GRADE — 1

(NATIONAL SCIERCT "R “TECHNGLDGY ENTREPAENEURSHIP
DEVELOPMENT BOARD) -— 4 Posts. '

" Scala of Pay: Rs. 3000-4500/-, Total emoluments at the minimum
ot the scsle Rs: 3870/ - excluding HRA as'per rules. d

Essontial Qualifications and Experience :

1A Lg_gig;p(igi : (i)j}‘;lg!:\_e_i‘oﬁ_Dmr‘ee in Engineering or Techng[ggy

A
or_Master'S Oiigree 1 Science 1rom a recognised Utiver sy 0f
PRI AR

eyuivalent

“inacancy No. 2 PEINCIEAL SCIENTIFIC ORFICER (NSTRUMENT

erpptt iS4 B SR - lpag b o e

'R . PN TR LY B
h 4B arme s ner et K W g e
tion of tha Selecuon Committes

A6 The prescribed essentia! g

mere possession of “he samedg
for interview. Where the numbe; .
to an Adveriisermnent 18 18rge any

~4or,the committee 1o Interview a;

(ary restict the number of canc:

“tiemit on the basia of qualification

imum prescriged in the advertise

16. Experionce will be counter
demic qualificauons. Complet.
counted o8 2 years of the actus.
lass whiie a cor..pieted Doclora:
sctual duration of the course wh

17. Complerad applicati sho!:
Racruitmant Ceil, Dey >@um& .
nology Bhawan, New iEhrauti:

erably by reqisteretigsstin a cove
past of “lotedRlk 4. .
of applications from ca! atr

- and Lakshadvvaep islands wi!
+ 18. Applications received

incomplelg in any raspact &

 FORMAT 0.
Serial Number : 0000
{(Far Office Use only) e

¢

1. Advertisement No.: ([JOC*

. 2. Postfor which apphed: (1
DDLI'_

3 Vacancy No.: (I0J

4. Details of Postal Order attac”
* Postal Order No.

5. Nama n full {in block lett.

leaving one box blank betw
name and surname)_

f. Father's/Husband’s Name

7. - Date of Birth
Do

. Nationatity . oooonn ""

10, Address or correspondenc,
‘tin block letters)

Date.

8
9. Religron: O0O00ORO ;

which atlesst 2 years should be in the field of industnial “techmical
consultancy, technology transfer, entrepreneurship gevesf mint
through S&Vinputs with specisl reference 1o the development of oy
Lty and smakeseile industnies., .

{2} Desirable . {i} Post-graduate Degree in Business/Ingdustrial Man-
agement or Masier's Degree in Engineenng or Technoiony ar 3 Diag

torgte it Seence/Technology 1rom a recognisad Uniee  ty o pn

vatent (tibepenience inthe preparation ot teasiheity fer.
ol entepreneurship development ead OING, Teldicd prvy wi s
suported by publications i different aspects of entrep-eneurship and
connec’ed disciphines.” :

RPITIT

(8 Duties and Fun;tioﬁs : ti) Organisation, coordinatron and moni.

g)ring of { ntreprensurship Developiment Proyrgnores (& BFsL, €naes. .

ref}m:‘{ﬁ{;%(jwamness Camps (EACs) in dillerent panssdi wxmu; gveh

4
5

T4 vears experierte in indUsiy/ dcadsimic RET TS HITIGNS BUr 0T

oo

31 Neorest Aatway Siation LT T
17 Whethar you belongte S

(Piease tck and if yes, attac”
13 Educations! Qualitications

{in chronolegical oggr fromi

University/ \
tnutitution/
Board

S1. *Exams
Passod

S P S
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L ATV R U3 H AT
@b .

i

'

-

L. P. Sl Y
Advcczte

Allested/”




THE CENTLAL AiM NISTHA

Ly

I Y Y S Ta
IR ibi*éuss.ﬂi

Bewsrwoee
Vavausn

g v i
Ondon of Tndls & othors

oy

'NNEKUQE o 3

(.

BedLsapene

vy

-ht-

o Apvllica

fagpondantne

- . T am e

VB TRIBUNAL N

ot e el

B g i

S

»

b g

B

A LT R R

g

N T e

rpan

Ly

t’este: I

ua//

'"COW :
/L/’ o

. P, SH YKLA
- Prdvogase

Gy

s i




Cedn " . . Co

/I / P’

. 'L"J
E >

o : A / . .‘ . . —'-‘ - .

" GOVERNMENT OF INDIA MINISTEY OF RAILW, VS
HESEARCH DESIGNS & STANDARDS ORGANISATI.

OFFICE ORIER NO, 5 OF < P2,

sub: Relaxation of upper-age limit for
Serving rallway employees for . ‘ .
recraltment to @‘m\&g’i{_"_iw;{g DC rtf;‘,‘

i N W R T B G OU N Do e Vi gl
l

{n partial modificatian of of_‘f.‘i.ce Order Wo.2 of

1084 1% has been decided by the director General that

fer direct recruitment to all group 'C' & 'D! vacancles,
terving railway employees(including emplsyees of RISO)
¥ho have yut in 3(threey years continuous service on the
Rdilways/RDS0, will be ziven age relaxatlon by the
tering of Paﬁway/RD‘oO service put in, gsubject to the
upper-age limit of 53 years not being exceeded., These
drders shall take immediate effect,

7 «7 ’
}w’\.‘ \ﬁ_l . , : ‘ ' f/ Vi,”/"“
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I¥ THE HON'BLE CENTRAL ADMINIBTRATIVE TRIBUNAL,
 CIRCUTT Bmczi LUCI&IJO%J -

: " Hegn. Ne, 2?3 Qi: 1989 {{-‘)

" R.N,.Singh and ethers : : so  Applicants
; ’ VS . '

Unien of Indiz and others «o BRespondents

.~ I, §.Bhatia, s/o late Siri U.C.Bhatia, aged
ab@ut 5& Years.presentl& posted as Reputy Diréctor/
Bgttwl 1ﬁ the office of Research, Desigps'and ,
Standards Organisation (hereinafter called RDSO), . .
‘Ministry ef Railways, Lucknow most respeéffullyw

| shoveth as under:-

1. - That I am presently posted as Deputy D;rector/
Estt-I in the effice of upsearch Designs and
- Standards Organisation, Ministry of Railways
at Lucknow and have been duly authorised by -
i'ReSDQnaents 1, 2, 3 and & for fibing this short
;§; ~ | f reply in the 1nq§§X§§' I have gone thraugh the
| }_petiti@n under Ssction 19_0f the Central Administraw=
tive Tribunal Act, 1985 filed by the applicants
and thug 1 am fuily acquainted with the facts-and

cireumstances of the casehdepesed belows

- 2; That ReDeS.0, ig @ sgparaté’functiqnal Uhit

—

) o
o=l
i9y. Blrector Bweny, -
®.D.S.0, Ministry of Raitways, .
m LUERNOW-3
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of the Ministry of Raiiways_(ﬁailway Board)

. respongible for researdh5~anﬁltechnnlégicai

, devélopments in all facets of railway working,

R.D.S+0s functions as adviser and consultant

to the Railway Board, the Zonal Railways, Pro«
- ductien Units, Its principal aim'is‘terpfomete

pregressively,standardisati®n of rolling stock,

track, bridges and structures and all equipments

used by the Railways. The @ther’imﬁortant function

. of this Organisatien is to undertake research

'pertalnlng to all sphnres of railway warking¢

For cwnducting the research and development
actlvities, the works are being conducted by mﬂbeNV¢uoa
TechniCal Directorates and Metallurgical and |
Chemical Directorate is one of the Direct@rates |

which is mainly engaged in research, development,

 test & trials pertaining to metals & alloys,

rubber and piastics, paintSwlubriCaﬁts, ultrasonic
testing besides rendering consultation and
technical advice on these items to Railway Board,

Zonal Réilways & Production Units agnd different

- design Directorates of R.DeS.0., undertaking

‘deveIOpmental inspection of materials‘and'framing

of related‘sfandards, This Ddreétorate consists |
of 2 Wings ~ one is Metallurgical and the other
is Chemical. Highly qualified technical officers

‘and gtaff are required to be employed to conduct

theée research & devélopment worky
3...  Tn the Metallurgical Ghemica] Di ectorate,rv

,,,MW

L. D. S 0 Mmistry ofRaxim)'
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Clags I Technical Officers arerrecrﬁited by the
" Railway Beafd,.ﬂﬂnistry_@f Railways but se far as
the appointments and pestings of Class III Technicil

staff are concerned, these are made with the
approval of the Director Genefal/RDSG and the
}Recruitment and Promotion Rules for ‘these posts
are als@ framed by the RDoO 1tse1f and approved at
the 1eva1 of . Dméector General, RDSO,

4. As per the old R & P Rules‘for the post of
~ Chief Research asaistant»scale"ns.ésoégéo(RS)/

now Rs 2000-3200(RPS) notiflad in the year 1977
vide Office Order Ne, 9 of 1977 dt. 3~12ﬁ77, 50% .
of the sanctiened posts for the above category
vere fo be filled from amongst the departmental
candidates on selectlon basis and the remainlng ‘
'507 by di”ect recruitment en selectien ba31s.
fhe qUallficatlons prescrlbedvf@rvthe direct
feéruits were Degree in Mepallurgy of its
equivalent or Degree of Master of ﬁhience in
'PhysiCS/In@rgahic Chemistry/Physical Chemistfy
folloved by 2 years' exPerience including peri@d
of training, if any, in an approved establishment
in the field of Hetallurgy or. allied fields OR

first class B Sc (ﬁons) in Chemistry er Physics

with 3 years experi@nce 1ncluding peried of training,
if any, in an approved»establishment in the field

of Métallurg& ér allied field QB'B.SC.KWith Physics
and Chemistry as CGmbulsory sﬁbjects Qith not
less than 55% marks in éggregate followed by

u‘years experience including peried of trainingf
. . . Q/—"_’—_—-’;

. Dy, Elector & Mmem,:.f'

L. D.S. 0., Ministry of Raiwa;
Mamba;ffx LUCE NO“’ 5



1f any in an approved establishmsﬁt in the field of
ﬂstsllurgy or #Mllied fi@l&s; So far as the departs
aoatal candidates wepe concerned, Sr .Hegearch
dssistant in scale’ Rs.550~900(RS) with 3 years'
eXperlence as Or,RBes. Asstt,. were eligible f@rn
premotlen again t departmental quota, These Rules
were revised in the year-1987-vide Office Order

' ‘ N0.23'of 1987 at, 3Q;1i-87géccording to which the

4%&3&:;E%K§gii:4wyjposts of Chisf Regearch Assistant/chisf'Tnsp@ct@f

(Met,) in scale Rs,650<960(RS)/2000=3200(RPS) in
" the Metallurgical and Chemical Dte. were to be

) fillea ag follows:

~

50% of the;sanctioned posts by promotﬁsn of
eligible departmehtal'candidates, on selection
| basis & the remgining 50% by transfer_sf suitable
B R : staffvfrom'Zonai Hlys./Prsduétion Units or by
| -~ s lerect rec;uitment both on selecti@n basis.
The quallflcatjons prescribsd for dirsct
" recruits is Degree or its equivalent in
'Metallurgical Engg, of & recognised Institution
with a éiﬁimum of tuo years experience in |
an in@uétrial or Research and Devélopméntal
Organisation in manufacturing practices,
" industrial applications, material specificas-

tiong, property of material and their evaluation,

57. | The sancticned and worklng strength of Chief

Research &SSlStant/Chlef Inspector(Met,) in scale

Rg,2000-3200(RPS) as on 23-85-88 i.e., the date of"
- - placing the requisition en the Recruitment ﬁbctisn'_ -
Dy, M@P B5 310 tss.R3es I'Pir

8. D.S. 0, Mlmstry of Railws,
Al.nmm;z‘n,, LUEENOW-5
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for filling in the posts against the direct quoba

was as under:

.+ Category Satictione ‘ /
‘ d Working Remgrk
. strength strength narhs :
Chief Research o B ) L |
M _
ébsistant/ 30 30 - zggigfigla f
| | (ﬁggf)Inspect@r . * 7 candgdatgs
‘ : vl » scale : . : sid
Rs.2000~320()éRPS) ‘ ’ gﬁ‘é’%’a@‘éﬁﬁ 1;.§rs
, ' ' which only 5§
Vgcangies were
- o . * (1) Departmental - 17 advertiseds
T ~ . (ii) Departmental, -~ 5
l Y y . candidates o
“working en
ad~hac basis
@gaingg
tgidegg"
’ quota

(iii) Direct recrvits - 8

These 5 posts were advertised by Recfuitment
Seetlwn of R.D,S. Oe on 23~2~89 (Category No., 2) -
- . -~ copy at AnneturenI of the Petltion°

< In all 87 appllCat1®ns were received agalnst
the advertisement and call 1etters were issued to
29 eligible candidates out of which 18 candidates‘
| reported for test and interview on 21-8-89, The |
selection was to be held @nv21st’and 22nd Aﬁgust,
1989 ét RDSO/Lucknow and has already been held on
21st and 22na ‘August, 89 and it is for the informas
tion of thls Hon'ble Tribunal that the written teat | .
was condueted on 21st ﬂug¢'89 ahd interview oen |
228~ 89; The Selectlon Board have already
finalised the selection proceedings and submltued

'thelr recommendations for the approval of the

3 ‘ ’ . . ’ :
‘ | M
/ | Ly, Litesor . Salizhoem, -

. D. S. O., Minisiy of Raitway
Aberaberfy, LETINOW-S -

R
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qualifications cannot be lowered in favour
@f the applicantsg because the Administratlon
can prescribe. the quallfiCations, age and
experience in the Hecrui?mgnt éhd Promotion

Rules suiting to the jeb reqﬁirementss

(1i1) That the departmental_candidates cannot be

‘ali@wgd to appéar for the 5 posts of Chief
Rsearch Assistant/Chief Inspector(Met,) if
othervise they are not eligible for the posts
as per the revised R&P Ruleg, 1987,

(iv) "That as per extant erders, supplementary

seleetlons for direct recruits cannot be
held and is net permissible under the

‘extaht rulese,

‘-?V - That this application is being filed for
4 dismlsqal of the c¢laim apyllCatiQH as not maintainable

5but however the answering regpondents reserve their

-right to file detailed para-wise ccuhtep;reply if
that will be so requireds

“Je. - In the circumstances & position explained

above, the instant petition is not enly devoid of
any merit but aiéo no good ground has been put forth

by the petitioners and as such the applicants are

- net legally entitled for any rclief clalmed and

‘the instant petitlon is, liable to be rejected

T

and net to be admitteds

By. Elseotor Dabbesent, [~
Q. D. S. O., Ministry of Railway»
Alarabagh, LUCKNOW. =5

Dated: 23-8-89,

- Y X *i.

- Lucknow L '  Deponent

j\s@i
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VERIFICATION

oy

I, S.Bhatia, Dy.Director/Establisment-I,. R.D.S.0.

Ministry of Railways, Lucknow do hereby verify that the

contents of para 1 of the instant reply are true to my

personal knowledge and belief and those of paras 2 to e

‘are based on knowledge derived from the perusal-df_the

available records relating to the instant case and

\ ..

legal’advice. Nothing material has been concealed and
2. %)%)

nothing stated therein are false.

Lucknow, . Deponent, . . = -
Bt, 23,8,1989, ’ Dy biroctor Databiishraen, 7

- ’ Q. D. 8. 0., Ministry of Railwe, -
' - Alaraber’s, BECINGW-$
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vhighly technlcal works as mentioned in para 2

8’ VWHEREFORE, the relief sought for by the
'petitioners”cannot be given for the following

"reasens:u

es
'A- 6w

competent autbority and as soon ‘as the cempatert

authorlty apprcves the recommendatiens @f the

Selecti@n Board, the results will be netified@

Z J‘_:t is furthe_r' stbmitted for the information

| of this Hon'ble Tribunal that it is the policy of

the Department that just to induct the best talent
vfr@m‘the-Open market, higher qualifications and
lessér age in comparisen to'the'departmental
cahdidafes are prescribed so that along with

eXperienced‘&epartmental candidates; best talent

'fr@m outsider is alse available to conduct the - .

above, As such, the departmental candldates
cannot clalm.their share against the outside

quota also but'cén only claim their eligibility

' for selection against the outsider posts provided

" they fulfil the.réquirements of outside candidétesﬁ

-

1} That the advertisement at. 23~2~89 for
" the five posts of Chief Research &ssistant/
Chief Inspec:t@:z;(l‘%fet,) cannot be quashed
because the post has been adverthed
| aecarding to the apnroved R & P Bules,

1987, | ‘
1i) That in order to attract the best talent

from the outside candidates, the “
o . Dy. Director W

. &. D. S. O., Ministry of Railwe .-
Alnsghogh, BETENOW-S
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qualificationg cannot be 1owered in fa§our
of the applicents because the Administratlon
Ccan pregcribe. the qualifications, age and
experience in'the Recruitment and Promot ion
Rules'SUiting to the j@b‘requirémentss
Fiii)‘ That the departmental candidates cannot be
;alloheo to appear for the 5 posts of Chief
Rsearch Assistant/Chief Inspector(Met,) if
otherwise they are not eligible for thé posts
as per the revised REP Rules, 1987,
{iv) That as per extant orders, supplementary
0 selections fcr‘direct;recruits cannot be
held and is not permissible under the

‘extant rules.

, T E That this application is being filed for
. dismissal of the claim application as not maintainable

" but howsver the angwering respondents reserve their

right to file detailed para~wise counter reply if

- that will'be so requireds

Je. - In the circumstances &:p@siti@n.eXplainea |

lab@Ve, the instant petition>is not enly deveid of
any merit but alse no good gr@und‘has‘been put forth
‘by the petitienefs and as such the applicants are
net legally entitled for any relief clained and
the instant petitlon is, 11able to be reaected
and net to be admittedy
‘ Lucknew ‘ » ~ Depenent
Dated: 23-0-89, _ By Tsector Brtabfhaent, T~

R. D. S. 0., Ministry of Ratlway~
Alarebarh, LUCKNOW-§
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VERIFICATION |
: \

I, S.Bhatia, Dy.Director/Establigment-I, R.D.S.0.

Ministry of Rai_lways., Lucknow do hereby verify that the

contents of para 1 of the instant reply are true to my

personal knowledge and belief and those of paras 2 to lo

-are based on knowlédge derived from the perusal ~6f'the

available records relating to the instant case and

\ .

legal 4advice."Nothing material has been concealed and
"‘2."3’)%7

nothing stated therein are false,

Lucknow, . Deponent., . =

Dt. 23,8,1989, Dy Elrector Botallishosen, 7~

- . : . D.S.0, Ministry of Railwa, -
Namberh, BBCTINQW-5
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IV THE CENTRAL ADMINISTRATIVE TRIBUNAL,
CIRCUTT BENCH, LUCKNOW |

Registration No, 213 of 1989 (L)

Pa—

R.N.3ingh and others . e¢ Applicants
) ‘ | Vse
Union of ihdia and others ) .~ oo Respondents

~

fetsjeg et n abal of Bespondeta

| I,‘S;Bhatia, é/e late @ri U.CoBhatia, aged
about 54 years presently posted as Députy Director/
Egtt-I in the office of Research, Designs and -
Standards Organisation (hereinéftef'called RDS0),
Ministry of -Railways, Lacknow most respectfully”

showeth -gg under:

1y, That I am presently pested as Deputy
Director/Estt~I . in the office of Reseéfch Désigns
and Standerds Organwsatlon, Mlnlstry of Rallways
at Lucknow and have been duly authorised by
Respondents 1, 2 3 and 4 for filing thlS short
réply in the instant caseo I have goné thr@ugh‘_
the petitlon under §ectlon 19 of the Central
Administrative Tribunal dety 1985 filed by the
applicants and thus I am vaualnted with the

facts and clrcumstanwes of the case dprSeQ

belOW@

!

-2, . Before dealiné with the para-wise ﬁ&feply,
kgL _‘
| | : Q Director Retablishaents,

K. D. K @, Ministry of Raiteays
. Klambagh, LWCWNOW_*
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L,

. it"js considered to place before the Hon'ble

Trlbunal the entire backgvcuﬁd/hlst@ry of the

ﬁase here:n

| 2,1 . That R.D.8.0. is a separate functional

ﬁnitiaf_the

‘responsible

a8 under.

Ministry ef

Reilways (Railway Board)

for research and techholegical deve ,

iopmentS‘in,all facets of raillway working, ReDeS40e

fuhctions as advisor and censultant te the Railway

Board, the Zonal Railvays, Productien Uﬂltso Its

principal aim_is to promote‘progre331vely standar- .

disation ef‘rolling steck, track, bridgzes and

structures and a1l equzpments used by the Rai’wayso

The ether 1mp0ruant functlon of this Organisation

is te unaertake research pertalnlnb to all spheres

of railway worklng@

2 .2 _ Far ooﬁducting'the récearch and develepment

act1v1*1es, the works are being coenducted by varicus

Technical Directorates and Metallurgical and Chemical -

Direétgraté is.one‘mf the Directerates which ig

mginly engaged in research, development, tegt &

trials pertaining,te metals & alldys,'rubber and

plastics, pasints-lubricants, ultzmasonic testing

advice en these items t@—Réiﬂway Board, Zonal '

 besides rendering consultation and technical

n311waye & Proauctlnn Units and different Desigh ~

DlrectOfates 6f ReDeSe O., undertaking develapmantal

1nspectleg of‘materiﬂls and framing of related _

gtandards.

This Direc

rate consists of 2 Nln“ﬂ -

 By. Director Bsblishmen:,
2. D. 8. ., Ministry of Railwwy~
Alambagh, LUGWNOW_*

R asy
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- one is Metallurgical and the cther is Chemical,
. . -«

‘ upgradation of Technolegy & impreving the -

_ “f3'~‘-

Bighly qualified technical officers and staff

are requlred te be empleyed to condvct the

' 'research & devclanment w@rks

\ , ' &2

2.3 }'The tremendous‘spurt in'thé,traffic by
the turn of the century - b@th'passengér and

,freight - néérly double of the presént'level‘ﬁﬂ

'has nhrown a ckallenge to the Orgdnisatlon@'

AThe Steps requlred te be'@ken by the Organlsaa

tion in meeting this challen&e cannet bn through

conventional -
xmnx&&ﬁ%xé& megng - which had been by and large

-adopued so far. The Qrganlsatlan has laid qown |
Corperate goals and has cutlined measures in
naéhieving_the same. One of the importanﬁ

means ‘of achieving this objective is through
. L s .

Technical-eXpertjse of its Persomnel to befit
sophlsticated

 the requlrements of afScientific & echpica,

| deJ)wthh is planned to be the final shape of

this Organlsatzon. In this context the
Metallurgical & Chemical Directorate - in
dealing with frontier areas in regard to

development of new mateérials - will have to

| play.a.SignifiCant roles

2.4 In the MetalIUFblCal and Chemlcal

Directorate, Class I TecanlcaLroiflcers are

g fecruited byvthé Railwgy Board9 Mlnlstﬁy of

RﬂllwaYS but so far as the app@intmeros and

}postings-@i Class IIT Technical staff are

"%

: ﬁiﬁﬁ;&gg;;;;;;hu
D, D. & O, Ministry of Railevay~

- Alawmbagh, LUGERNOW-S
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hSSlSLant were eligible for prama*men agalnst

“ kL

concprned these are maqe w1th tne appreval of
'theaComp@tent Authorlty to whom the powers have

been delegated by the Director Genergl/RDSO gnd

the Recruitment and Promotion Rules fer fhese

pcsus are framed by the RDSO itself and approved
at the level of Dlrector General, RDSO,

235 That in COﬁpliance te the CAT's orders
at, 22-8-89, shortNCQUPter reply was filed by the .

Resgpendents in the hon'ble-Lribunal on 23-8-89

. and the Hon'ble Tribunal was pleased to paés'

o further order dt, 23-8-89 ana as directed by the

hon'ble Tribunal thls detalled reply is bei ng

fileds

‘2.6 ) As per oid,R & P Rules f@r the post of -
Chief Research"ﬁssistant/%te scale Rs,650~960/RS
(poﬁ RsQ20OO~32OO(RPS)_nétifiéd in the year 1977
vide Office Order No, 9 of 1977, 50% of the

- sanctioned posts of the above categery were

required to be filled by promotien of eligible -

departmental candidates-@n selection basis and

the remaining 50% by direct recruitment en. selece
tion basig. -,

2.7 S@ far as the departmental Candlaates were
cancerned 8r. Reseafch Assistant. scale Rs¢550~900(u0)/

Rs@1ouom29oo(RPo) with 3 years' service as Sr. Res.

':departmmntal quetas

2.8 For direct recruits, the mimimum qualificae

Dy. Director Esmbﬁshm v,

. D. S. @, Ministry of Railways
Alagseagh, LM@WNOV/-S
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« | tieng & experience was as underis

s - ' . ..EQ..gisggf recruitment -

r CRA(Met. )/S I.(Met, ) Degree in
4etallurgy er its equivalent er degree
of Master ef Science in’ Phy31cs/1n@rganic
Chemistry/Phyqical Chemlstry, fellewed by

2 years! experience, including period of
training, if any, in an approved
establishment in the field @f mmtallurgy
er allied fields,

R

: ~ Ist Class B.Sc,(Hons,) in Chemistry or.
o , Ppysics, Mlth years' experience including
f‘ - ; period of training, if any, in an appreved
| ~ establishment, in the field of Metallurgy
or allied Ilelds,

OR

B.Sc, with Physics and Chemistry as
cempulsery subjects and with not. less than
55% marhs in aggregate followed by four
years' experience including peried ef
training, if any, in an appreved
esiabllshment in the field of mutdl1urﬁy

o er a]lled fields,

|

- 2.9 These Rules were revised in the year
. 1987 vide Office Order No,23 of 1987 datnd
30~11mo731n cansultatl@n with RDSO Clgss 117

¢ ~ -

. ( - Btaff Asseciatien, according teo which tnegg;
. h . . R

-+ ..~ posts of Chief RGS°arch»Assistant/ﬁﬁi@xﬁxx “hief

Inspecter{let,) scale Rs, 650-960 (RS )/2000~
"3200(RPD) in the Metallurgical & Chemical

zDirectorate were to be filled as follows:

Method of L 50& of the sanc+ioned posts
recruitment - by premetion of eligible
-~ departmental candidates, on
« _ selection basls & the

. ‘ _ remaining 50% by transfer

\ : of suitable staff from
, ‘ Zongl Rlys,/Preductieon Units
w , . : ' , or by Direct recruitment both

. ' g on selechtion basgis,

’ o

Py, Directnr Astabiishment,
. D.S. 0., inistry of Rattwe.

Olpihaghy MRS
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RD»O v1ae Notlfﬁcatlon dt. 23-2.89, In gll 87

t aDpllCatl@DS were recmlved agalnst the adve;tlggﬁ

iJ

,f“mant and Call letters were issued-to 29 eligible E

‘candidates t@ appear in the te st & intervﬁew on
29t and a2nd Auoust, 1089 and it is for the ,-'
kind 1nf@rmat1@n of this Hon*ble Trzbunal that

the wrltuen tegt Wa.s conductea an 21-8-89 and

interview en 22-8~89, Whe Selec*i@n Board have

already finslised the selection preceealngs. ,ButJ?'
Jin v1°w of the Hon'ble CAI'S @fders dt. 3~8«89,

- the results have not beendeclaredg

'2;11, Tt is ﬂubm1+ted for the 1nfefmatlon ef
the Hon'ble Tribunal that 1t ig the policy of The |
Departmmnt that just t@ inquct tha best talent from
the open markmt, hi her qUall?lPatLGHS and lesser
age in compdrlsoﬁ to the departmental candldates
aTG»DTesCPIbGd so that al@ng with experlenced

departmental candldates, ‘bes t talent fram muts1de

is alsa available to C@nduct the hiéaly tec
;worhs as men+iqned in Paras 2, 1y 262 & 2.
As such, the departmental candidstes whos
s alrquj‘full cannet claim thelr share
the @utside:qu@ta alsé but Paﬁ ehly co

the selsctlon wjth the aut51der Cde"

outgider candidates pf@VlOﬂd they féfﬁ%

i
requlremeﬂts @P éliglbility@ - L\

30] “Detailedbpar

a~wige Comment |
s
" tion g on LQ@

e given belows -

S
Dy. irecear A
< 28, O, 1 inist

SR
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‘s
e - . Minimum qualifications
- ' and/er experience:
X 1) for promotion of :, Three Yearé service as
- . departmental  BRA(et,) . ‘
b . ; .Candidates ' Y . R :

1i) for transfer from : Degrée or its equivalent in
. Zongl Bailways/ Metallurgical Pngg, of g
Production Unitg ~ recognised Instituiion with
& for.direct ' a minimum ef twe years
~recruits, - experience in an industriagl
' or Research and Develepmental
Organisation in manufacturing
practices, industrial applicaw
. ; B tiong, ma%erial.specificaa
B ) o S tions, property ef material
~5‘ ~<>;” ) o and their evaluation,

. 2410 The sanctioned and WOﬁEing sﬁrength of
Coief Researdh»Assistant/Chief Inspector(ﬂet.)‘
‘ .- scale Hs,650-960(R8)/2000~3200(RPS) &s on 23.8.88-

il.e, thevdate-®flp1éCing the requisitien on

Recruitment Section of RDSO for f£illing the posts
v against direct recruitment quota vas as undert
4 3 B R N |
\. Category Sanctioned Werking " Remgrks
‘ - ~ strength strength = N
" Chief Res. 30 "~ '30%  There is a short-fall
X - Asstt./ | y of 7 candidates frem
. Chief , - ~ outsider queta out of
f . Inspector - _ which only 5 pests
e o (Met, ) R : ‘ were advertised,
' . scale, : |
. Rs,2000s |
~ 3200(RPS) o
‘ : * 4) Departmental - 17
ii) Departmental - 5
. candidates -
working en
ad-hoc basis
against oute .
. gider. queta .
1i1) Direct - 8
i ‘ . recruits ,
)  Five pests (1 each reserved for $/C & B/T)
were .advertised by the Recruitmenﬁ‘ﬁectien of .

. Dy, Drectnt Astablishment,
. 8. 0., L inistry of Rafleays
av A 1. o oW
- o abaghy BUT %r P73

V.
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Y, ° ‘Paras I, II, III, IV of the Application call

for no comments as it is matter of record,

5 e - That 4n reply to the‘é@ntents of Ppra V of
the dpplication, it is stated that the revised

R&P Rules weré notified during the year 1087 vide

 Office Order Nf:0 23 of 1987 {only after consulta~

tion with the Class Iix1 Staff ASSOClatlon) i.e. one
year before the actuaW date of adver+1sement ané
the Petltloners have not reprpsented earlier

against deletion of M,c., B.Sc, (fons,) & B, ﬁb

from the R&P Rules for direct recruits, The
Application is not within the time-limit, Ag

such, it is liable o be dismissed on this

score alone,

6. As regards para VI(1), it is submitted

that uhe same calls fer no comments.

7. As regards para VI{2), ne comments are

called for except that the posts of &r.Research

“Asstt./Met, are filled in by promotion of

~ departmental candidates on selection basis,.

8, As regards para VI(3) it may be mentioned

~that as per revised R&P Rules none.of the depart-

mentagl candidates is eligible to appear in

. selection as direct recruits unless he fulfils

the requisite qualifications and experience of

direct recruitse

9, . 4s regards para VI(%), no comments are

a8 O )

DY, Utredtas istablishmen,
. S. O._, i Jdnistr, ~ Ii'ii‘wa)\ .
drs e ot T g g
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. _ ' _:Calledvf@r as it is a‘matter.of'recerd excypt7that .

out of 5 pests advertised, one each is reserved for

10, As regards paras VI(S) and V;(6) the same

are admlt“ed as it is a mattﬂr Gx record.
11, | The contents of para VI(7) are admitted.

12.. s regards para VI(8) it is admitted that
_v<v . Sh K.X. Slﬂgh and 13 others @f the Chemlcal W1ng

ol

@f RDSO hgve filed an %mpllcatlon ﬂbﬁ Oefie 204
of 1989 in this an'tﬂe Trwbunal, 3ince the -
| Case was n@t cenxested and the reply C@qu be
filed on 16-8-89, the Hon'ble Tribunal admltted
this Petltion and hdve permitted the anplicants
to partjClDate in the salectlon/test An(appllcah.
K . 'tlon,has béen made by submitting detalléd»para;wise
. *{  comments Separately requesting the Hon'ble Tribungl -
| t@'vacate the stay order dt. 16~3-89 aé»the
o circumsténces-ahd the positibn7mf[the casezef
A .Chemical Wing has been’fully-explained in the

. written stabement filed separately.

13, As regaros para VI(9), it is submltued
that a sh@rt ceunter was filed by thm Regpondents
~ on 23~8~89 and the H@n‘ble Tribunal-vide erder
dt, 23;8 8§'was p]eased to acéept‘ﬁhe—pleas_ef,
 the EeSpondents and erdeTtthat sincé the'select'ons
have already been cendue*ed, it is net p@Soible te
B hold the supplementary test. ~Fhey had given the
- 1@rder'ﬁhat The re?pondentS-may pfdcéed>with the
S

). U
| a—"‘”————“—7L

Dy. Gnrector Bstablishmem,
R. D. 8. O, i finistry of Kafin«,

| Abniagh, LUGRGS Y5
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. precess of selection and prepare the lists bu the
S results ghall not be declared. This was dene keeping
i . ‘vin view the orders passed in CA Yo, 20¢4§} 1989 «
K.K.8ingh Js. 0T & Orsa "herexore, the cases of .
b@th Metallurgical & Chemlcal Wlng Cannot be gi"en
the same treatmevt as in the case af Metallurgical
Wing, selections: have already been held whereas
in the Chemical Wing selections have not yet been
pola | ] ‘ i

A qu 14, As regards para VI(10); the concerned -

PR

Becruitment ynd Bstablishment Branches have. -
certified thati§§24§2presentatiens dt, 193489 have
not been received at their endi In any case the
Petié.i@ners are net e‘ligible to appear in t’he '
seléctian against direct recruitment queta,

Y : - becéuse_they do not poss@és the qﬁalifidations\-

-y prescribed therefer, .- T e T

15. &g regards para VI(11), the petitionurs of

the Mﬁuallurgical Wing cqnqat compare th@ir case

>

with the Chemical W:mg a8 in V;‘.n\vf of the p@sitmn

xrﬁw

eXpla:med in para 13 above, |

16, In réply to the cénteﬁts :@f-vpai‘a VI(12), it is
submitted that under the aelegated p@wers, the
{ | campetent autherity has the rL ht to amend the R&P
Rules at any time depending upan the neca @f the‘:
‘.OrganlSatlen@ Tbe advertlsement in questi@n is
s | based en the LeV1sed R&P Rules, presently in vague
. ' Accerdlng to tagse‘rules, the petlﬁloners have

no claim te the 50% direct recruitment quota unless
ﬂy. Thrector Rstabshmen,

R. D.S. O., Liinistry of Railvsy
Alarsbagh, LUCTNOW-S




v ﬂ ' | o L o :
they péssess the qualificatiens stipulated therefor,

PPOpOS&lS are initiated from time to tima an maﬁy_
policy mattere and unless tbey are IlPaliS“d dnd
Deullled, no cognisence there@f can be taken te ’

| claim discx 1minat1@n, In view of this, there has
been ne Vl@latlcn of any oons*itut:onal guarantee

as clalmed by bhe p@ui ioners@

7. As regards paTe V1<13); it is admitted
~ that the promotion te ﬁhe'ﬁexﬁ ﬁf@moticn grade
ji{, “4%\ Coin the Gazétted fank is‘madé,ffom both the ¥Wings
B \ le€o Qhémiéal and Métallurgical from amongsﬁ
‘the Chief Res. ‘Assttse/Chiéf.Inspectors Chem &
"Metg from a cemmén seniority list. Sincé fhe
SO%,pests ef;Chief.Res.‘Aggttg meant: for |
. departmental candidates are slready filled
‘ from the deﬁértmentalzcéndidatés thy and‘
. ‘the 5 posts which have been advertised are in _ -
- WL‘ the shave of the euu31de canaloates (against the ‘ |
| “backlog of 7), 1t is mt un@erst@@a hew_the o
applicaﬁté wﬁ@ are‘entitled_for pr0m@tien
_ under the 50% premotee quaaa are bound te
suffer if all the 5 posts of Chiﬂf’ﬂeé@Asstt /
’,Calef Insgeccor(met ) are f111ed by direct
recruitment against the quota mmdnt for

- direct recruits by way of advt, dt. 23~2ﬂ89@

18, That in réply to the contents of para
VI(M4), it is submitted that the contention of
‘the petitloners that the n@sts in unStlen are mealt

for Research Projects in the subject of Metzlluregy

Dy. TErector Bstablshmeny, -
R. D. 8. O, Liinistry of Ratwsy-
Alarvagh, LUCYNOW-S

1
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N | ' glone in RDSO, is incorrect, Being essentislly a
. %%w@,mwmmmt&%w%mmﬁan@mm;

tion, for different technolegy disciplines e.g.
Welding, Nén;déstrﬁctive testing, MetalmFétigue'
&'Mear,'Failure Inveétigation, etco a sound back-
grwuﬁd aﬁd knowledge in thefMeta1iurgica1 Engg,
is essential, which a M.8c, Degree holder vwill
" net possess, This requiremeht.cannaf be“comparéd
| withlthe'requifements of Diesel L@C@@ W0ka, Varanasi
or any other Bailway Unit or other Departments.
Tﬁis can'bewbeSt uqderst@od by the Administfation
alone based on past experience &/fuﬁure expectations,
taking inte account the techn@legical}advancement
occurring every day. The R&P-Rules have been revised
. . in 1987 keepihg‘the above aspects in view. The | g
| | R&P Ruleé framed by other Departments/Qrganisations
/- as mentioned by'the petitiéners afé bésed‘éssentially ,
ontheir requirements and cannet be made appiicable
to-the M& Directerate of RDSO, This apaet, the
Serviée COmﬁissi@ns arer@n1y fecrniting.agéncies/
' ;L\ , 'séleéti@n-b@dies, They de net’lay)déwn-R&P Rules
g f@r_the:p®sts advertised by them. These Riles are
framedlahd/finaliSéd-by the-c&ncerned Depa§tménts

strictly according te their specific needs,

19, That in reply to the contents of para VI(12},
it is reiterated that under the delegated povers, the
- competent authority has the riéht* to amend the R&P
‘Rules at any time, situati@n‘warranting@ Accordingly
 the 1977 rules were revised in 1987, Tt has been
/3,
Dy. "Arcxor 33tab¥i»si;manf, :

- ) T e e .
N ':‘. 5.0,1 RISETS CE R il

Al ungl, PNy v
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" V‘*9‘7D_
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done to cater to fbe 1ncreaslng neea of the

_‘aavanceo technolegy which is takins nlace every

daj,‘h@wevef, without any prejudice Whatscever

‘to the serving employees. Te emphasise,the

RéP Rules relating to the petitioners who have

a ¢laim to only 50% departmental queta, have

n@t been chang“d or 1evised at all,

20,  As regéfdsvpara VI(?G), it may“be submitted ’

‘that the point of relaxation in the upper age limit
‘may only be made applicable in such cases. where
, the invidual coencerned fulflls the requi31te qualifica~

“tions &.eXperlence

‘21.1 ) ﬁx view 0 the above and the circumgtances

TG ' relacect | Pl £9€ V] (15
explalned above the grounds and relief sough ﬁor
A

by the peﬁltioners are net malntdﬁnable and the

ingtant petitien which is not enly devoid of any -
mefits_but alse no goed ground hés.been puﬁ_ferth
by the p@fitiwnwrs for any‘inferférence @f this )

H@n‘“le Tribungl and ag such the aup110ant5 are

‘n@t entitled fox any relief clgimed and the

ingtant petltlen is, therefore, liagble te be

WS Y\Mi

-dismisseds ’M, JJ-w‘b\a (LN &;m‘\q oy Sned /l\\m:)}\ e Lv—L
A O(évdﬁvt W\Q e 2, ‘%» Seleekl v &f.vez{a() CMMJOA% DY

o&z\xﬁ)mz kN vveiru éﬂ 2393“; De'oonwt @g

@ o : ‘y. ! ;‘inf:"-r Ostablidl e,
' 5.0, 1 ulnty o Doilweys
! an v v M . L
li\ln;".’.;,ﬂ&{,bn W OTN -8




o c . ’
vgr;f3°cauﬁa'
|  jI; S‘Bhéfia, smn of laté Sh, UsC;Bhatia,'aged
about 5k years werkxng as Deputy Directer/EstteI
in the offlce @f Research, ‘Designs and -Standards
Organ;satlon .Minwstry of Rallways, Lucknov de
‘hereby -ve rlfy that the cant@nts of para 1 of
the lnsuant reply are true te my persenal
kncwleage and bellcf and those. of paras 2 te 21
\j(/ f“%v are t“ue based on knowledge derived frem the
| perugal ef the available req@r@s gelating to
the instant case kept in the @fficiai cust@dy.
of the Resbovdentse' Néthing material has been

oencealed and no‘ch:m6 stated therexn are false,
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IN THE CENTRAL ADMINISTRATIVE TRIBUMAL
LUCKNOW BENCH, LUCKNOW

0.A. No, 213 of 1989 (L)

R.N, Singh & others eessesoes e ﬁ\pplicants
Varsus
Union of India & Others eeeeecseses Respondents— -

Rejoinder to the uritten statement
on behalf of respondent Nos, 1 to 4.

A

The applicants most respectfully Qég to

state gs under o=

Te That para 1 of the written statement needs
no reply.
24 That in reply to para 2.1 of the uritten

statement it is submitted that the metallurgical ‘wing
of RDSO is mainly serving the purpose of different
testing, standardisation works together with ressarch
work for development of various components, RAll these -
works are related with laborétory/scientific jobs
‘For.uhich the applicants are fully qualified and are

carrying out successfully.

3. That in reply to para 2.2 of the written
statement regarding highly qualified staff and officers,
the prasent status of Met., wingh with qUalificgtion'

of officers are shouwn in the annexed chart from which
it is cleaf that most of the dfficgrslare 8.5c, and
M.Sc. (68,75%) who are well compstsnt and efficient

to guide the Rlys & production units to transfer upto

date technical knowhow since the very inception of the
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organisation for carrying out the required jobs. R
fAnnexure=9 chart showing qualifications is filed as @nnexure No.9

to this rejoinder.'

4e That in reply to para 2.3 of the written
statement it is stated that to cope with challenge of
high passenger and freight traffic density and upgra-
B Sy dation of technology some new sophisticated machines/
| equipments have been procured with the aid of United
Nations Development Programme and the same are under
operation by the applicants and somé of the applicants
have also been trained abroad as well as in India in
advance courses to work on these machines. The appli-
cants aré;already working skillfully and successfully
o onfthese sophisticated machines. The basic principleé
of all these machines are based mainly on the subjects
Physics and Chemistry in which the applicants are
qualified as indicated in the chart filad hereuith,
It is further mentioned that in various scientific
organisations like CSIR, BHEL, BRRC,,N,Sc.aﬁd'B.Sc.

are preferred. A chart showing background for opera-

Annexure~10 ting sophisticated equipments is filed as Annexure No.10

to this rejoinder,

5. That in reply tb paras é.4 to 2.9 of the
written statement it is stated that there is nofhing
on record to indicate thatlthe applicants are not
qualified to cope with the new challenées and achieve
corporate goals through upgraded technology ana
improved eXpertise. It is reiterated that the appli=-

cants are fully qualified to achieve outlined objectives
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Annexure-=-12

and goalse. <

6. That para 2,10 df the written statement as
stated is denied., The statistics given by the respon-
dents is manipulated and false. Upto 7,2.1975, accor~-
ding to the department, there was a backlog of 12

posts of CRA/CI (Met.) to be filled up under 50250

quota of departmental promotees and direct recruits

as per memorandum No.&RT/44 dated 7.2.1975 in reply

to the representation dated 31,5.1974 by Sri K.N,Sinha,
SRA- (Met.). After 7.2.,1975 seven posts of CRA/CI (Met.)

were filled by holding direct selection whereas only

nine posts of CRA/CI(Met.) were filled by departmental

promotion, Therefore, there is a backlng df 10 posts
of CRA/CI (Met.) to be*filled up by departmental
promotion as on 23.8,1988, By letter No.1 of M&C/ADMN/
VI/17/Vql.III dated 1.2.,1978 it was decided that 50%
future vacancies shall be filled by direct recruits

and 50% by departmental promotions, Subsequent.vaCan-

cies should be filled alternatively by direct recruits

“and departmental promotses, Thus it is wrongly shoun

that a backlog of 7 posts of.CRA/CI (Met.) is to be
filied by direct recruitment. Therefore, the selection
for direct receuitment in the present case for 5 posts
of CRA/CI (Met.) is illegal and arbitrary. M photostat
copy of the DG/RDSO's memorandum No.A/RT/44 dated
7.2.1975 is filed as Annexure No.11 to this rejoinder,
A photostat copy of the RDS0 Class III Staff fAssocia=
tion's letter No.CTSA/Genl, dated 18.1.1984 is filed

as Mnnexure No,12 to ﬁhis rejoinder. R photostat copy
of the list of CRA/CI (Met.) recruited by opem and

departmental selection in between 7.2.1975 and 23,8,1988
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Annexureg=13 is filed as Annexure No.13 to this rejoinder, A

photostat copy of letter No,1 of M&C/RDMN/VI/17 Vol,III
Annexure=14 ~ dated %1.2.1978 is filed as Annexure No,14 to this

rejoinder.

7. . - That para 2.11 of the uritten statement as

stated is denied, It is stated that the applicants
— . ére fully qualified and eligible for being selected
on thé post in question. They are willing to face
the selection test and compete with the direct recruits
on the basis of their existing qualification. The
applicants havé been arbitrarily deprived from appear-
ing in the open selection by arbitrarily changing the
qualifications which amounts to discrimination in
service, There is no rational basis Forfsetting up
\ different'dualificétiqns Fﬁr the same post for which
the applicants are qualified for departmental promotion

but disqualified for appearing in open selection,

o
~

¥

8. . That paragraphs 3 and 4 of the uritten state-

ment need no reply,

9; | That para § of the written statement as stated
is denied. It ié deniea as alleged that the R&P Rules
of 1987 uere chéhééd'after consulﬁafion and approval

of Class III Staff Association. It is stated that the
asémciation did not agree with the deletidn of N;Sco
and B.Sc, degree as gqualification for selection by
direct recruitment under the 1987 R&P Rules, The
recommendations of the association were ignored and

1987 R&P Rules wsre amendad arbitrarily by the respon-
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dents. It is further stated that the revised R&P Rules

of 1987 with the changed qualification were not circu-
iated by the authorities as ber.the established practice
in the départment. - The applicanfs came’to know about
the revised R&P Rules of 1987 only through the adver-

tisement in question, It is, therefore, denied as

alleged that the application is not within the time

limit.
10 ‘That para 6 of the uwritfen statement needs
no replye.
S
11. That in reply to para 7 of the written state-

ment, averments made in para VI (2) of the‘applicatioﬁ4

are reiterated.

12, =+ That para .8 of the uritten statement as stated
is denied and the averments made in para VI (3)'0F

the application are réitérated, It is reiterated that :
the applicants are eligible to appear in the selection
as direct recruits on the basis of their qualifica-

tionse.

13, That in reply to para 9 of the written state-
ment, averments made in para VI (4) of the application

are reiterated,

14, . That para 10 of the written statement nseds
no reply. |

15, - . That para 11 of the uritten statement neesds

no reply.
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16. That in reply to para 12 of the uwritten

s?atemént, averments made in para VI (8) of the appli-

cation are reiterated.

17, That in reply to para 13 of the uritten

statement, averments made in para VI (9) of the appli-

cation are rsiterated. The staff of both Metallgrgical
and Chemical wings are gaverned by the same R&P Rdles

and are under the control of the same Director, There-
fore the applicants are entitled to the same treatmant

as those in the Chemical wing.’

18, That para 14 of the written statement as stated
is.denied and the averments méde in para'VI‘(1U) of

the application are reiterated. The appliéants made
repfesentations and personally met tﬁe Addl. Director
General, RDSO and requested him that they should be
treatéd at par with those in the Chemical wing and

given the benefits of the order of this Hon'ble Tribunal
passed in OJh. No, 204 of 1989 (1) ik Favour of the

applicants in the Chemical wing.

19. That para 15 of the uritten statement as stated .
is denied and the averments made in para VI (11) of

the applicetion are reiterated,

20 That para 15 of the uritten statement as stated

is denied and the averments made in para VI (12) of the

application are reiterated. The Director, Met. and Chem.

in his note No,M&C/ADMN/II/47 dated 26.7.1988 has indi-
Candidates with

cated that/M.Sc./B.35c, degree may also be eligible. This

is further clarified by the recommendations in the
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"St&ateQY_for Raiimay Technology Development® issued:
in June, 1987. In the said recommendations at page 36
para 3.1.1 and page 49 persons with B.5c./M.Sc. degree
are preferred to engineering graduates for scientific

research and development works.

No new post ;F tRA/CI (Mets ) has been created
for working on newly procured sophisticated machines/
instruments. On the ofher hand, the present s%aff
including the applidants has been trained in new techno-
logy through various courses in India and abroad for
working an these sophisticated machines and instruments.,
Hence the claim of upgradation of technology by selec-
ting only enginesring graduates is untenable becai se
fhe work in Netallurgicd. uing.is of scientific nature
for which persons with N.Sc./B.Sc, degree are preferred
by organisations and institutes doing scientific research
such as Department of Science and Technology. This
aspect is also clarified in para 4.2.1 at page 20 of
the extract of “Réstructuring of RDSO™ issued in July,
1985 wherein M&C Directcrate is'shoun as fulfilling the
required gqualifications for important research investi-
gations of scientific nature. A photostat copy of the
extract of "Stmategy for Railway Technology Development™
June, 1987, is filed as Annexdré Noe15 to this rejoinder.,
A photostat copy of the advertisement No,DST/3/89 of
the.Department of Science and Technology requiring
B.Sc./M.Sc, gualification is filed as Annexurs No,%6 to
ﬁhis rejoinder. A photostat copy of the extract of
"Restructuring of RESO" July, 1985, is fiiéd as Annexure

Noe 17 to this rejoinder,
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21. That para 17 of the uwritten statement as

stated is denied and the averments made in para VI(13)
of the application are reiterated, It is stated that
if admittedly on promotion to the next higher ¢lass IT
post of Assistant Research Officer both in Chemical
and Metallurgical wings the said posts in both the
wings are merged there is no rational basis for making.
a distinction in-the prescribgd qualifications for
promotees and direct recruits in the louer posts of

Chief Research Assistant/Chief Inspector. The policy

in this regard to change the rule is, therefore, arbi-

trary and leads to discrimination. It is further stated

that there are no specific job 2l lotment for direct

recruits on the post of CRA/CI Met. They are assigned
same work which is being done by departmentzl promotses .
on the same post. There is, therefore, no rational
basis fof prescribing different qualifications for the
same post requiring same work, It is pertinant to

point out that respondept No.4, who is the Chairman,

was promofed to the Jt, Director level after coming

into force of R&P Rules, 1987, He has a B, Sc. degree
which in the circumstances makes him competent to
conduct fhe selection for the post in question, that is,
setting the question paper for the selection test and

thereafter evaluating the answers. Thus the question

‘of having a degree in science or technology is not

relevant, The important requirement is experience,

Thus the qualifiCation-relQVant for the higher post is

sxkked equally relevant for the post in question, that

is, CRA/CI (Met.).
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18 of the written statement is

4 VI (14) of the

22. That para
denied and the averments made in par

’ rTated in para
application are reiterated., The averments made in p

VI (14) and the annexures in support thereef cleaTly

i S 'B.S5c., has been
incidate that a science degree, M.SCe OF B.5Ca,

treated at par with the degree in techndlogy iﬁ various
organisatiéns and institutes doing research and develop-
ment work of the same nature, Contrary averments made

in para undef reply are, therefore, denied. This is
evident from the advartisemeﬁt of the Department of
Science and Technolegy. In the Indien Institude of
Technology for admission in M., Tech. course M.Sc. degree
is treated at par with a degree in engineering or tech~
nology, M photostat copy of advertisement No,I1ITD/PGS/
1/89 published in Emplc?ment News dated 22,4.1989 of

IIT, Delhi, is filed as Annexure No,18 to this rejoinder

23, That para 19 of the written statement as state

is denied and the averments made in para VI(15) of the

application are reiterated. The 1987 R&P Rules were
changed arbitrarily in disregard of the recommendatlons
of "Strategy for Railway Technology Development,® 4

the letter No, RNS/GL/117/1 dated 28,1, 1988 from the

DG/RDSO. A photostat copy of the said letter dated

28.1.1988 is filed as Annexure No.i9 to this rejoinder

It is further pointed out that the staff and officers

of the Metallurgical wing including the applicants

wit
MeSc. and B,Sc,

qualification have rendered satisfactor
consultancy and technical knowhow on develoﬁhentd. work
and-standardiSation of techniques to Various zonal

railways and production units,
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24, That in reply to para 20 of the written

statement averments made in pars VI (16) of the mppli-

cation are reiterated., It is admitted that for the
departmental candidates appearing in open selection

age can be relaxeds

25, . That para 21 of the written statement is

denied. It is reiterated that the application is
maintainable on fhe facts and circumstance§'and.the '
grounds mentioned therein. The applicants are entitled
to the reliefs 5rayed for therein and the application

is liable to be allowed. In the circumstances indicated ,

~above, no modification in the order dated 23.801989

is called for,

Verification

I. B.K. Saxena, aged about 30 years, éon of

3ri Har Narain Saxena, working as Senior Research

Assistant in the office of Metallurgical and Chemical

Directorate, RDSO, Lucknow, resident of B=164/4 RDSO

Colony, Lucknow, do hereby verify thaf the contents of
paras ( *X; <r::;l-LT ‘ -

are true to my personal knouledge and paray 28
believed to be true on legal advice and that I have

not -suppressed any material fact.

ate : C%g&l
date ' Signatureggg\//////’

the gpplicant,
Place 3 Lucknow.
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| i culture. Specif}qa]]y,‘uan attempt has been made

'~ to “

! ? 1) classify the work qua]jty—wdéo

% é and quantif{y the same;

i ; 2) ‘1dentify the guality reguirements
% ' of the personnel to “handle

f ? . the workload and structure ‘
g‘ the .same; and

é _ 3) identify the training and re-
f ﬁky/. orientation programmes to adjust/
g\j(, é E upgrade the existing manpower}
%W ; 3. ~ Quality of PeréonnelA and Work Culture

i | 3.1 ‘The scientific and technical cadre,

| : for the five important. (iﬁspection activity
{ excluded) activities, is currently managed by
g the total of 1746_5ta£f comprjsing |

§ s | ) Engineers & scientists

% \K\ F (incluvding Chief Assts

: Sr hssts & Jr hssts 1467

‘ 2) Draftsmen & Lab Assts

[
~!
AN

I:’ ;

, ¥ 310 Basic Q T -
,i\ _ | asic Quaylfncgﬁ}gn L//’///

.

An academic degree, by 1tself does
» : not necessarily confirm the requirement as 3
| base ‘material for R&D wgork. Except in exceptional
cases, where publicatjons'are available 1n support
of the quality of attainmeqts of a particula}

y . person, it 1is a near true axim that a person,

e A B b St eGP o AR A b L g S o R

who has acquired a high academic qualification
'such as a Masters or a Ph.D., 1s best TiKely
.. to fit in the R&D work. N L

Among the engineers, those with a

basic engineering qualific-ation of a degree

or diploma, and, scientists with a gualification

of Bachelor of Science, the percentage of gqualified
people 1is 36%. For bhigher quality of R&D work,
/basic where  more than /gualification 1is required, such
as Master's Degree or a Ph.D., their number

‘ ; ' is only about 50, representing 3%. - 17
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MINISTRY OF SCIENCE & TECHNOLOGY
DEPARTMENT OF SCIENCE
& TECHNOLOGY

Advt No. DST/3/89

Sun Recruitment 1o the Post of Adviser (Super Conducuvny) in
the scale of Rs. 5900-7300 in DST.

The Programme Management Board 00 Super’ Canductivity requi-
195 the services of a suitable officer for planning toordinating and
monitoning the research and development and applicationin jhe fielo
of super conductive materials The Department of Science and Tech-
nology (DST), as coordinator of this programme invites applications,
inthe prescribed format. for selection to the post of an Advisgr (Super
Conduciivity)inthe scate of Rs. 5900-73P0 The requirements of the
post and duties. and furictions attached are placed below in
Annexure-, 'The selection will be on direct recruitment. basis.
General conditions are given below.

2. Applications ol the eligible officers maybeiorwarded mduphcate .

to the Under Secretary {Rectt. Cell), © echnology Bhavan, New
Mehrauli Road, New Dethi 1100186, in 1he proforma given below, duly
signed by the candidate and accompanied by their Uptodate C.R.
dossiers and vigilance clegrance. '
Mame of the Post; ADVISER (SUPER CONDUCT)VITY) -One Post.

2. érale of Pay : Rs. 5900-7300/- Total emoluments st the min-
imufn of the scale is Rs. 7298/- excluding HRA. .

3. Essential Qualification & Experience :

i) Master's Degreein Phirws/Chnm|<try/E|ectromcs(OR)B_g_\ )

‘or’s Degree in Clectrical/Elecironic enginegering or melaHurgy or
Chemical Engineering of in any allied discipline from a recogmsed
Lhemical Lngineenng o
university or equivatent

it} Fitteen years experience in Research & Development/industri.
nl/Academic institutions and/or Science & Technology organisa-
tions out of which 5 years should be in 8 manageriai capacity in
planning development or coordination of large scientific research
projems/S&T programmes.
4. Desirable :

i} Doctorate in Science or Master’s doqree in Engmoennq ina
disciphine mentioned in item {i} ol essential qnnhhcnuom from a
recogrised university or equivalent

-

i) Experienge in handling guiding and planning research projects
or Science & Technology programmes in the field of high tempe-
rature /low temperature superconductivity or related fields.

S Puties and Functions :~

i) 'Coardination ol national superconductivity programme in var-
ious interdisciplinary areas like eleclromcs materials, information
technology, etc

iy Assisting the: Programme Management Board for Superconduc-
uvity and apex body for promotion of superconductivity research and
its applications ir the country,

iii) Identification. organisation, coordination and monitoring of
development programme for research in this field.

ivl Preparation of annual plans and budgets for dfferent activities
related to superconductivity.

vl Cuoardingtion with various R&D institutions, scientific depart.
ments and academuc institutions for development pf research in the
field of superconductivity.

i Orqamsmg vorkshop, seminars ad conferences in the field,

GENERAL CONDITIONS FOR RECRUITMENT

1 Relaxation of qualifications : Qualifications for the various posts
arerelaxable at the discretion of the Search<cum-Selection Commit-
tee in case of candidates otherwise well qualified

2. Age : Not exceeding 50 years as on 7.8.1989. Relaxation upto 5
years tor Central Government servants, SC/ST candidates and Ex-
Servicemen.may be allowed

3 The post is temporary but nkely to continue.

4. Applications should be neatly typed on thick plain paper (A-4 size
210x 297 mm} in the format given below.

d@ndidates should send their applications through their head of’
e department. with specific recommendation.

6. Quistation candidates called for interview will be paid to and fro
st class railway fare by shortest route on production of proof of
journey such as railway ticket/number etc

-

7 Altested copies of certificates in support of educational qualifica-
tinns and expetience and Communtty Certificate {in case of SC/ST
canddates anly) should be attached alongwith the application.

8 The candidate must bé a citizen of India or a subject of Nepal/
Bhitan or a Tibetian refugee who-came over 1o India before 151
January, 1962 with the intention of permanently settling in India.
4. Canvassing in any form will  result in
candidature, s

disqualification of

16 Permanent Address - LA L L T [ 1 L 1 17 fﬂ
{in block letters) R (R U N AN O L T Y OO e O O
» PinCode L1 T 1 1T 117

17. Any other information you may wish to add:

18. Declaration :

10. ‘Completed spplications should be sent 1o the Under Secretary,
Recruitment Cell/ Department of Science and Technology. Technot-
ogy Bhavan, NewMahrauli Road, New Delhi 110 016, preferably by
registeredpostin a cover. superscribed “Application for the post of
" latest by 07.08.1889. The prescribed date for receipt ot
applications from candidates abroad and from Andaman, Nicobar

and Lakshadweep Islands will be 21.08.1989.

11 Apphcations received after the closing gate or received mcom-
plete in any respect are hable to be summarily rejected

FORMAT FOR APPLICATION

Seniat Number ¥
{For Office Use only)

Affix

Passpori |
. size photo '
* 1. Advertisement No'I LT 1T 1] ]
2. Post for whichapplied [ | T ] [T 1 T 1]
3. Name in/full {in block Ieuers'ieavung one Box blank between

nameandsurname}: [ [ [ [ [ [ T 1]
. Father's/Husband's Name . T 1 [ | [ 1|
. Date of Birth :

4
5
6. Nationality ;
7
8

LT
.
Da\e[:DMothteaTCD

L L]
JEEENEN

. Address for cor_resbondence (in‘block letters) : o

Religion :

Pin Cocie:

9. Nearest RailwaySmUon:[ I I [ [ —l I I [ ] [ JJ

.. Whether you belong to {Please tick and il yes, attach certificate)
' sCc T sT [T Handicapped [ =~

11. Educational Qualifications -
{In chronologlcal order from X Standard (SSLC/ HSC onwards)

St [Exams | University/ | Yearof| Mnin Result with
No.[Passed | Institution/ | Passing|subjects | Divn./Class
Board - taken | & % of marks
1. ! .
2.
3.
'AY
12. Professional Training ,
Si. |Organisation Period Details of
No. From To Training
1. ) H i
) )
3.

13 Employment Record{details in chronological order, starting with S
the first job} :

Sl {Name & Period of | Designation of Nature of
No.laddress of the | service ‘post heid work & level
employer/ From To | Scale of Pay |of responsibility
Instn, :
1.
2. -
3. ;e
4 ‘L

P

14. Details of research work /experience, if any,
{Annexure, if any, should not exceed 200 words)
15, Present Pay:
i) Basic Pay Rs. ano‘sed/PmArevisr.-,d
ii) Qther allowances excluding HRA & CCA
it} Total Salary Rs

_iv) Basic Salary expected : Rs.

{0) « (i)

{in brief and no annexure need be enclosed)

| certify that the foregoing information is correct and complete to

the best of my knowledge and beliel and nothing has benn con-
cealed/distorted. If at any time | am Tound to have concealed/dis-
torted any material information, my appointmeni shali be liable to be
summary lermination without notice /compensation

Place:  _ Date -

davp 514/10789

Signature of the candidate
EN17/204
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Applications are invited tor the following Posl-grad}uate

srogrammes At BT Deth: for the session Commencing from July,

1289, Detailed information is given in the Information"Brochure

which will be supplied along with the application form:

1. DOCTOR OF PHILOSOPHY (PH.D) (Full- nme,
Sponrorad and Parl-lime)

(i) EMGINEERING DEPARTMENTS.

Applied Mechanics, Chemical Engineering,
Civil Engineering, Computer Science and
Engineering, Electrical Engineering, -
Mechanical Engineering and Textile
Technology.

S_C!‘ETMCE DEPARTMENTS .
Chemistry, Mathematics and Physics.

(i) DEPARTMENT OF HUMANITIES AND SOCIAL
SCIENCES

(iv) INTER DISCIPLINARY CENTRES

Bio-Chemical Engineering Research Centre,
Centro for Atmospheric Sciences, Centre for
Biomedical Engineering, Centre for Energy
Studies, Centre for Material Science &
Technology, Centre for Management Studies,
Centre for Rural Development & Technology,
Instrument Design Development Centre,
Industrial Tribotogy, Machine Dynamics &
Maintenance Engineering Centre, Centre for
Applied Reserach in Electronics.

FIMIMUM QUALIFICATIONS FOR ADMISSION:

Haster's degrge in Engineering/Technology/Sciences/ Humanities
in respective dscipline or equivalent with a minimum GPA of 6.75
on a 10-point scale or eguivalent (as determined by ITD) where
letter grades are awarded or 60.00% aggregate marks, where
marks pre awarded.

In excaptional cases, candidates with B. Tech degree or
equivalen! with excellent record (GPA of 7.50 on a 10-point scale
or 70.00% marks) will be considered eligible for admission,
RELAXATION

Relaxation upto GPA of 6. 20 or 55.00% marks in mmlmum
qualifying criteria may be permitted for SC/ST candidates
Sponsored candidates and those with MA degree in English for
Ph.D. in English in the Depariment of Humanities & Social
Sciences.

INSTITUTE SCHOLARSHIP FOR FULL-TIME STUDENTS

(i)

a) Regular Students with M.Sc./M.A/B.Tech. or equivalent
qualitication will be eligible tor scholarship @ Rs. 1800/- per
month, and

b}

Candidates with M. Tech /M. E. or equivalent degree will be
eligible for scholarship @ Rs. 2400/- per month as per rules of
the Institute.

2. WASTER OF TECHNOLOGY (Full-time,
Sponsored and Part-Time)

De,ge\sh Pregrammes are offered by the following
& artmeénts/Centres.

fgd Mechanics, Chemical Engineering,
emistry, Civil Engineering, Electrical
Engineering, Humanities & Social Sciences,
Mechanical Engineering, Maths, Physics, Textile
Technology, Computer Science & Engineering, Bio-
Chemical Engineéring Research Centre, Centre for
Energy Studies, Industrial Tribology, Machine
Dynamics 8 Mainteriance Engineering Centre,
Centre lor Material Science & Tech., Cenlre for
Management Studies, Physics & Electrical

Enonrxeermg (Combmed)

M.Tech.

NOTICE FOR ADMISSION

\%&ﬂit)

Ryt

———

(%S

b ——

T.D

HAUZ KHAS, NEW DELHI 110016

M.Sc.

MINIMUM QUALIFICATIONS FOR ADMISSION:
(i) For Full-Time Cendidales
Candidates must have Valid GATE Score.
\()/For Spontored and Pari-time Candidstes

Bachelor's degree in Engineering/Technology or Master's

- degree in Sciences In the relevant field with GPA of 6.75 on a
70- -point scale or equivalent (a8 determined by the IITD)
where letier grades are awarded or 60 00% aggregate marks
where marks are awarded. -

Relaxation upto GPA of 6.20 o1 55%
qualifying criterion may be permitted for Sponsored
Candidates.

SCHOLARSHIP

Candidate must have a Valid GATE score for the award of institute
Scholarship of Rs. 1000/- p.m.

3. MASTER OF SCIENCE

M.S¢. Programmes are offered by the Chemistry,
Mathematics and Physics Depanment of the
Institute.

MINIMUM QUALIFICATIONS

B.Sc. (Hons)/B.5c./BA in relevant field with a GPA of 6.75 on

a 10-point scale gr equivalent (as determined by D) where

letter grades are "awarded or 60.00% aggregate marks where
marks are awarded. .

SCHOLARSHIP AND FREE SHIP:

Merit-cum-means Scholarship/Freeship are permissible to
M.Sc. Students as per Institute rules.

GENERAL INFORMATION: -

{i) Candidates called for Ph.D. Programmaes will be paid to
and {ro second class railway fare by shortest route..
However, this provision will not apply to sponsored and
part-time candidates.

For Ph.D., M.Tech. and M.Sc. Programmes, 15% of the
seats for SC and 7'%4% for the ST candidates are
reserved.

(ili) Three seats are reserved for Physically Handicapped
persons for admission to M.Tech. and Ph.D.
Programmes together.

HOW TO APPLY

Application form and Information Brochure can be obtained from
the Assti, Registrar (PGS) by sending application fee of Rs. 15/-
by a crossed Bank Draft or [ndian Pastal Order only in favour of
1IT Delhi payable at New Delhl, alongwith a self addressed
envelope (25cm x 11 cm) affixing postage stamps worth Rs. 1.40.
Application Forms can also be had from the Gounter {Room No.
AD-236) against Bank Draft/iPQ for Rs. 15/-. THE NO. AND DATE
OF THE BANK DRAFT/IPO SHOULD BE MENTIONED BY THE
CANDIDATES AT THE APPROPRIATE COLUMN WHILE
SUBSEQUENTLY SUBMITTING THE PHINTED APPLICATION
FORM/TESTIMONIALS.

The completed applications should be sent by the candidates
direct to the Asstt. Registrar (PGS), Indian Institute of
Technology, New Delhi-110 016. Those who wish to apply for
admission to more than one Depariment/Centre should make
separate application with prescribed fee.

(i)

INTERIM ENQUIRIES WILL NOT BE ENTERTAINED.

Last date for supply of Application Forms

By Post ) 12..09°
At Counter o - 19.,5.89
Last date forreceipt of completed '
Application Forms 265,68

havi No HTLVRCS 1,60
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Government of India—~Ministry of Rallways . - .

 RESEARCH
NQ RM}/GL/H?M

..................

, A ,
- The Executive Director

Railway Board

" Director

:a‘wo\t\ report.  Vide their
i

.plaw strategy. In this engdegvoyr, it ds necessary ~ s 2

i
i

o)y lo nominate Technology Development Groups for ~achieving -
‘ synergy involving RDSO, Industry and Centres of Learning .
of High Technology Applications; and
c) to nominate Mlsc)on Coordinators for purposeful and time- bound
implementation of the 5 mlsslons i
|
l
iz Enclosed pleese find 2- memoranda viz.

- RDSO

L Subs:

:/f“ Board hav

DESIGNS & STANDARDS ORGANISATION

BaE-33% 0 5%- Ralw
LUCKNOW-226011-Dated.........25:1: 1988

L I X TN Y I

H

Strategy for Railway Technology Development.

-

e approved in principle, the

Ta!ephonoa} BO567 & B001Y ¢

broad concepts included in the -
Memo No B87/ER-1/RDSO!Tech-6) dsted " 11.12.1987, Board

-have also sel up the Governing Council for RDSO to famhtate 1mplementatlon of the

a)

to usher in 8 new work culture, which egain entails & rad»cal)>

new staffing pattern;

(1) Memorandum for Revision

of R&F Rules (covering (a) sbove) and (2) Memorandum for Nomination of Technology
Development Groups and Mission Coordinators along with their assigned duties (covering
(b} and (c) sbove). A copy of the 'Strateay for Technalogy Development - December
1087' is already available with you. Your valuable sugoest1ons/comments/lmprovements

.on these two memoranda may please be communicated to me by 10.2.1988 before these
‘are finalised for submission to the Governing Councnl

Iz Mé

(N. Anamhanarayana)
Director Genersl

L. 2R TN B SR DR Ot
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MCMORANDUM T

REVISION OF R&P RULES FOR NCW STAFFING PATTERN - METHODO~
- LOGY AND APPROVAL THCREOF

"=

1 PREAMBLE

1.1 - Recognising the need for change in the Strateqy of Techno- - v

. logyb Development for meeting the challénges of the 21st century, the ¥

\YR&D Centre for the Railways (RDSO/Lucknow) is to be reorganised

to make it a Centre of Excellence for specialised technology and test '

facilsity and for acting as the Principal Agenqy to effect Synergy with
the Industry and other advanced Centres of Learning. A new work culture

and st_affinij pattern is hecessary to achieve this.,

2  EXISTING ORGANISATIONAL STRUCTURE

21 . In the existing RDSO st'aff.ing pattern, the channel of advarche-,

’\'/ ment for staff enoaged in R&D Assistant (Research), Tracer to Senior

AT o} LT Y R Y L Y R s Rt o SR p ’
Deann AdsTerant (Glandards and Design) end Senmior Technical Assistat :

- to Chnef_ Technical Assistant (Inspection and Consultancy). Current_ly,
entry to the lowest stage in Research and Design Directorates arefat
the levels of Lab Assistant and Tracer respectively. The qualifi'catiéns
_prescribed at present for entry to these cadres is only Matriculatioh.
Jn subsequent promotions to any grade, no further educational qualificatiion
is necessary and only a regular service in the lower grade for 3 ye"ars
~will be required. Due to this reason, quite a sizeable percentage of sfaff
engaged in these cadres are technically non-qualified inspite of the fact
that l'aterél entry is permitted at certain tiers. In the Technoloay Develfop-
ment  Plan recently made out, proposals have, t'herefore,"been méde
~ for ‘in-house' training or training in outside institutions for the regquired
groﬁp of staff to make them technically self-sufficient for coping with

the new work culture.

2.2 Similarly, in respect of officers also, the extant method
of fililing‘ up of these posts does not warrant requirement of high technical

gualifications.
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For in-service people, higher qualificétion to
be obtained by (1) encouragement (2)! sending
to Institutions; (3) Lateral entry upto 20% et
level of Group 'B'. _

Quicker promotions in higher grades by select:ve
assessrnent
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. Anne xure
b i . ' k ) :
- Technical and Scientific requirement of officers and staff in the new
5 , work culture - operative peras in the document
| i ,
: { ;
] ! .
: E ‘Pars No. Page No.  Content
é
| f " : o 1
; 1.0.7 » ¢ Inspection staff for Production Units eicluded.
S 1.4 35 Service Engineering for designs in Produchon
: ' Units excluded. :
t o
t » 7) 6.2 g Mod. 'A' all posts Ex-cadre. One lohg-term
%) ‘ : project (2 years) to 3 to 4 short-term pro;ects
~ J ' (4 to 6 weeks)
“““ | 8.3 50 Project Leaders should be Ph.D and have flair
: for R&D with publications, etc. ;
L‘ 8.3.1 o5 Project Leaders :to have 10% from outSIde
: bodtes - RDSO cadre 8lso to be 8 part.
8.3.2 51 _Railway specialist with 6 vyears expferience._ L
Further training of 6 months (as per Annexure
'A' of the document). :
:"vv L3 -t {vld R Blllf ;C. ar s, -—‘.".‘22- Ce- @ N -~upt'0 Sen]or $Ca].e \Cad-re) - -stxaff/oj,fl‘:eris,-- N rfrompu »
| | ‘ RDSO. - ]
B.4.1. 52 Qualifications: q/ v B
. |
. - Engineer
) i Senior Sefentist DS K odweas ..Q%Masters_ .'-
Sy % ' Group 'B" _ , ... Bachelor
IS JAT/SA/CA \Dxploma :
H . HE ’
. E Scientist :s
| - . .
| JA Grade o | - L. Ph.D.
{ < Senior Scale ; «.. M.Sc,
v . Group B! . i ..j:. Master :
§ - _ CA/SA ... Bechelor -
Ea 4.1 52
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IN TBE HON'BLE CENTRAL ADMINISTRATIVE TRIBUNAL
 LUCKNOW BENCH, LUCKNOW.

M.P, Ne, ___ ___ OF 1892,

IN

%gﬁ
1
RON. SINGH ospCatevB0sesretnes0000 APPLICAI\IT‘
~ Versus |

UNION OF INDIA & ORS.: see-eeeeees Opp. parties,

_SUPPLEMENTARY APPLICATION -

I, NN, Sehgal, aged akeut 52 years sen ef

Skri D.D, Sehgal werking ‘as Dy.Directer ( Estt-I )

in the effice of Resegrch, Designs & Standards
6rganisatien, (Ministry ef Railways), Manak Nagar,
Lucknew, do hereby selsmnly affirm and state as

under :

1,  That the official abeve named 1s werking

in Kesearck, Designs & Standards Organisatien,
(Ministry.ef Rlys) Mangk Nagar, Lucknew under the
oppoéite parties aﬁd having read the-pleadings in

the preéent case,az@ he is fully cenversant with

- the facts ef the case stated here~in.kelew :

2,  That in the present case 5 pasts ef Chief

Resesrch Assistant / Chief Inspecter (Met,) wwe
te be filled by pesitive act of selectien fer

which the respective applicefiiens were invited

..§2.
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3  That requisitien fer helding selectien

threugh direct recruitment fer the said 5 pests

‘of Chief Research Assistant/Chief Inspecter (Met.,)

\ 2 Ny A
was placed vide register Ne, Eﬁg3~selectioﬁ? dated
23¢@5¢88; A1l tke i/posts were gnticipated vacancies
which sccurred £zow the dates as indicated here-in.

after, First vacanzy en 61.11.88, Secend vacancy en

28.04 .89, Third vacancy en 05.10.89, Feurth vacancy

en 31,07.90 and Fifth vacancy on 01.02,91., A phete-

‘state cepy of the said requisitien dated 23.08,89

is being filed herewith as Annex ] te this
Applicatien.

4, That the last recruitment fer the sgid

post was held in the year 1985,

5. - That after the appeintments ef cencerned

" candidates whe were empanelled thkreugh the said
‘direct recruitment helé in 1985 and eefere the

present selectien fer the said 5 pestz, 4 mere
vacancies eccurred which were filled threugh

Departmental Selectien in August, 1989,

AN bt/
DEPONENT
vy Bgee wear - 4
Place : Lucknews ~ e FREH e ATAE AR

| o 77601}
Dated : /b =~ [ - 1992, W et 89

c{t3



VERIFICATION

I, NN, SEHGAL aged about 52 years ssn of
Shri B.D, Sehgél, woerking as Dy. Directer ( Esttei )

~in the eoffice of Research, Designs &vStandards

Organisatien (Min. ef Failways), Manak Nagar,
Lucknew de x®r hereby verify that'tne centents
of paras 1 te 4 ef this affidavit are true te my
ewn knowledge and ne part ef it is falée and

nething material has been concealed. Se held me

GOda
| | S NNy
Place : Lucknew. . DEPONENT
. L gy fodas Wt - |
Dated : I = [/ - 1992, Waﬁqaﬁq SRT WIAFH HEA.

W e, TERS - 226011
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’ AESEARCH Lonslu: 5T. (38 0nZai L3.TI0N
fhbSEuI\Uﬂ J,bg...u ‘]S (b{ < i 'n-i JJ n-.«dt- Py -
( 2377, IV / ™ 3LCTICH )
-~ ) (C ﬁ R
N Note No:ﬁ&" _3/50. ¢ w(//
4
( 35 A R '1"_ N oy
Requisition tq he Lilicd by mabl. 00513028 0%
Reohts Sectlon for Doiliog Tno selolll MEosiann
+na(ﬁg '?‘.g‘:"",_

Chre f&wa% 4;9# s /m
/ /@%

-1, Designaticn of the post

#} 2, Scale of Pay | | ’Qﬁ 200 szm(g?f.f)

3. No. of vacancies calcuuch 7St F
per rules (in tcrms of $0 No. v
13 of 1£81).

4, (2) Lctual vacancies :
(b) anticipated vacaoncles :%FVLQ -
o2l vacancics : Hve

Zo lame of Wing zad Dte. wherc  © ogo | -

“e o @ NS b chhta ] N i . . :
the vaceancy (les)are avail- 0"?:.._,}‘ ’(\‘-‘\7 7 14 C //‘(L('
lable/will bc zvailable.

6+ Losignaticn of the Jt. of
Dirgeter & dynvircctor under ﬁ%ﬁ 4S8

whem the vacancice cxist/
will be avellatle,

. 7. Whether the approval of the s }/65

«e

. ‘conzerncd Tirceter has been .
; ottalned with regard to
L numser of veerncics(actual
Vit : ané enticipatca). ' ‘

8, Naturc of Belectizn(¥,Spccify).

‘8) Zepertmen:al selection :
/ .
'b) Tepartmental competitive —

selecticn(as per cxisting

&y ulcs) . '
(¢) Reeruitment from Rlys.,

rroduction Units cte.

(d) itecruitment by f=vertice- fgb.7b4 »uwnrhéﬁ/ oéV?véf%

ment on rfgl n=l/i11 1dia ae 2l
Dasig. ek 4 2

(e) Mitability tust

(f) Trade Test. s T
, (g) Limited Competitive sele- 3 =—— .
U ction frem RD3O staff(as 3 ) ! -
' ~__  Frer DG's epproval cbtainedd | 3
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Ex.Selv1ce. — - -
Lan, _
Eenddcappeds —
Totals : 21 } ‘2 ]
10, femes Of elizitle candidatzs in s
- crder of seniority;
A Ty _—
(2) igainst Unrcscrved Vacencicss
(b) dgninst rescrved vacencies 30—
S.lc, Nenm Jesigna~ Sectlcn  Uceslznation of the
ticn. bontr;lll L Of:lccr
+ 11, Please certify %thas :ie names of all thne eligitle zandldstes
., have been giveua in c-ze of -
g et
(a) Departmental Cempetitive Selections:
(£) Wrere number of ¢ligible candidatess —
i.e. less thai shree timcs of the
umber of vsascancics for which the
seicction 1is to c¢ held.
12. Names with comples - postal address 1f
eligible candLQM,zc w10 arc posted i
outside Luckncw or on dcputation ete.
to other dcp arurint 3.
- . '-—.._.
13. Plcase indicate if trere 1s any 3

case under D&n Rulis
contecmplated =gainst
mentioned above,
give details.

Dy.Dirggtor/Esggzﬁf
.SO/,R_W

»ending or
the employees

P

¢, please
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